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Thursday, this the 6111  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K..Basheer, JudiciaI Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A29/2013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath I-louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'LP.Latheei 
S/o Attcka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

(By<Advocatc: N4r.Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



The Executive Officer 
Village (.Dweep) Panchayath 
Ki!tar Island, Union Territory of 1.akshàdweep-682 558 

The Principal. 
Go:vrnrnent Senior Secondary School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Ramdas (R3) 

. 

Respondents 

2. 	OA 67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

/Iaisha.T. 
S/ó: Kidavui Kornalarn 
Thenakkal House, Kiltan Island 
Uflion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
,S/o Khalid 
Alifriapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

 
Sb, SthKoya 

IT'athkkila 111am, Kiltan Island 
iiy of Lakshadweep-682 558. 

S.ayéd Muhammed Koya C.H. 
S/o;;MuthkØya 
Ch -nayath House, Kiltan Island 
Utiion Territory of Lakshadweep-682 558. 

Rafeek Khaçi H.M. 
S/b Abdul Ihman 
Ajiyar E-ious, Kiltan Island 
UiiioriTeriitory of Lakshadweep-682 558. 

(By Advoc4e MiShabu Sieedharan) 

Versus 

App! icants 
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1 	Union Ten Itory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2 	The ISilector of Panchayath 
Union Territory of Lakshadweep 
KavàrathiJs!ànd-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory olLakshadweep-682 558 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3. 	OA 87/2013 

1. 	Abdul Salam PP., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
L.kshadweep. 

2. 	Sjid Khan, age 33 
S/o Sajdriuhàmmed 
Ktbhá1t-6use, Kiltan Island 
L s, M. 	 Applicants 

(By Adcate: Mr.Pratap Abraham Varghese) 

Versus 

The Administrator 
Uion Territory of Lakshadweep 
Kavarathi -682 555 

Thc Director, I)epartment of Science & Technology 
alshdeep Administration, 

Ka\at 	s1and-682 555 

•1 	Y 
ub 	viiona1 Ofiicer 

Of 	of thç Environment Warden 
Dedrtment oEnvironment and Forest, 
Kiltan Is1nd, Jakshadweep-682 558 

The Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 	 Respondents 



• 	.. 	 . 	•. 	4, 

(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
• (Mr.R.Ramdas - R4) 

4. OA 113/2013. 

 Muthukoya T.P. 
S/o.  Kidäve Haji 
Thirvathpura, Kiltan, Lakshadweep. 

 Salili P. 
S/6 Ibrahirn Haj i 
Pr;idara, Ki Itan, Lakshadweep. 

 Yaèoob P.K. 
S/o. Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

. Au Mohammed 
S/oAttaka, Aliyar, Kiltan, Lakshadweep. 

 Künhikoya A.P. 
S/oSayed Muhammed P.K. 
A:rakkaiapura, Kiltan, Lakshadweep. 

6 bdul1a A.  
S/KdaveTP 
A1icor 	Kiltan, Lakshadweep 

7 Mupavvai 
/':Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

8. S'th ;C1. 
Sb 	N4ohnmed P. 
Chd.iiyrii1tan, Lakshadweep. 

9 laheernP 
S/ 	Mohrnrried V, 
Pa1diyo, KiLan, Lakshadweep 

10 fhotiIeedPT 
S/ 	ku'nfii' Hàji., Pallithithiyoda, 
Ii1tn, Laksh:a.dweep. 

(By Advdcâte: Ms.Daisy I Daniel) 

H'.. 	, 	••, 	 Versus 

S 

Applicants 
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O 1. 	The Administrator 
Union Territory of Lakshadweep 
IKavarathi.-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
Klltari-682 558 

3 	J he Employment Officer 
Kavarathi, Ldkhadweep-682 555 

4. 	IIirector of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

 The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

 Horticultural Assistant 
Village (Dweep) Panchayat, Kiltn-682 558. 

(By Advocate: Mr.S.Radhakrishnan-R1 ,3,4&5) 

5. OA 126/2013 

I. Asadulla K.C. 
!o Yousuff 

Kinnichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

 Kunhi.M. 
So Arnbukoya 
Manlu6ne1, Kiltan Island 
JFf Lakstdd'weep-682 558 

 Nasr.K. 
'S/o Mohammed 
Iømalam, Kiltan Island 
IJTofLakshcladwcep-682 558 

 SaleemP.P. 
Sb Hamsa 
Puthenpura, Kiltan Island 
UT of I akshdadweep-682 558 

 aj'eek PP. 
/o Chandan 
u'atra Kiltan Island 

UT oa1shdadweep-682 558 

Respondents 
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6 	Kunhi K P 
S/a Pukoya 
Kan.mpa!!y Kiltan Island 
UT of Lakshqaiweep-682 558 

7 	Abdul Kasini P V 
S/a Muneei 
Ientnvé!i,Kiltan Island 
01".ofLakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

. 

App! icants 

Versus 

I, 	Uion Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2 	'Ihe lDiiectoi ofPanchayath 
Union Feiritoiy of Lakshadweep 
Kavaiathi Island-682 555 

The Cblairperson 
Vi!!ae (Dwee) Panchayath 
Kiltari Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
\fi!!age (Dwecp) Panchayath 
ki!tar) Island, Union Teiritory of Lakshadweep-682 558 

The Environiiet Waiden 
Dpa.rthint'dfnvironrnent and Forest 
Zonal.OfIice, Kiltan !sland 
iiiion Territory' of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI ,2,4 & 5) 

OA 137/2013 

I. 	Jalaludheer K.K. 
S/a Shik Pooya!ap 
fop'a!ap -Idue, Ki!tan Island, 
)] fLkshadeep-682 558. 

2. 	NdièH. 
I 

•øti'b:di.!n Island, 
W' of Lakshadweep-682 558 
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• 3 	Ihiatu1laTK 
S/oAed V  
]henkaHouse, Kiltan Island, 
UT of Lak.shaØweep-682  558 

	

4. 	Amera1i A.P. 
S/o S'ed Mohammed V 

Arakalapura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Ismail T 
S/0 Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

Syed Mohammed Koya K.P. 
Sb Mohammed 
Kanjipura I-lOuse, Kiltan Is1and, 
1.JTofLakshadweep-682 558. 

Kasirnkoya C.H. 
Sb6 Muthukoya 
Ammipura House, Kiltan Island, 
UTofLakshadweep-682 558. Applicants 

(By Adyocte Mr.Shabu Sreedharan) 

Versus 

Union l'erritory of Lakshadweep represented by 
the Administator, Kavarathi Island-682 555 

f1e Lirector 1ofPanchayath 
Union..erritory of Lakshadweep 
Kavarathi Island-687 555 

The :ç.haftprson 
Vi1lag.'ee) Panchayath 
IKiltn Island,Wnion Territory of Lakshadweep-682 558 

4 	The'ecl4tive'Office1 
V.i:llë (1Vee$ Panchayath 
Kiftr.....sland, JiJnion Territory of Lakshadweep-682 558 

TheAssistaHtEngineer 
Electrical Sub Division 
Kiltaf Island 
Union TerritOry of Lakshadweep-682 558. 	 Respondents 
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(By Advocate: MrSRadhakrishnan (R1,2,4 & 5) 

7. 	OA 181/2013 

Sadakathulla.A; age 38. 
Sb Kunhi Ahammed 
Ajnad House,, Kiltan Island 
I akshadwep.. 

2, 	Närarulla P.T., age 26 
S/okunhl  
Pallithithiyodà, House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel) 

Versus 

The Administrator 
1)nion Teri'itory of Lakshadweep 
Kavarathi-682 555. 

Th chairperson 
Vi1la.(iD.weep) Panchayath 
Ki.ltab-682 558 

H 

[ire.tbir, ö Phchayat 
Department of,  Panchayath 
Ka'arathi-.682 558. 

(By .  Advocate: Mr.S.Radhakrishnan (RI& 3) 

8. 	O.ANo. 212/2013 

P.P. Havvabi,.W/o. Abdul Salam 
Labourer; Agrii1tural Department, 
Ag4 Jsland, Residing at Pallipuiam House, 
tJroi Teriitoiy of Lakshadweep, 
Agàislard 

(By Advocate Mr 	Jaju Babu) 

Versus 

IThe Direëtor:of Agriculture 
Union Territory of Lakshadweep 
Ka'aratti lsl.d - 682 555. 

Applicants 

Respondents 

App! i cant 



The Administrator 
Union TrritorS' of Lakshadweep 
Kavaratti Island - 682 555. 

(By Advocai.e Mr. S. Radhakrishnan) 

9. 	O.A266/2013 

SabirAli.K 
Kuriyathiyoda House, 
Kiltan Island. 

C.P. Firoz. 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakpya 
Karuppathapura House, 
Kalpeni Island. 

M.C. Jaffer 
PaIdipura House 
Ka1peni Island. 

Habsa. A 
Alikome House 
Kiltan Island. 

A.P. Naseerna 
Aynapura House, 
1,,ayar4i Island. 

(By Adocaé MrK.B. Gangesh) 

Versus 

The Adminivator, 
Administratio of the Union Territory 
bfLakshadweep, Kavarathi —682 555. 
The Director (Services) 
Administratioii of the Union Territory 
of Lakshadwee p  (Secretariat), 
Kavaratti - 682 555. 

pepartmeritof Environment of Forests 
Union Trriory of Lakshadweep, 
Kavrathj 4- 2 555. 

Respondents 

App! icants 

Respondents 
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(By Advocate: Mr. S. Radhakrishnan) 

10. O.A No. 268/2013 

M. Noorul Ameen 
SI KC. aye Sd Mohammed 
Mulayarn House, Agatti Island 
Union '1 erritory, Lakshadweep. 

B.M. Mansoor.  
SI Late A.C. Mohammed Jalaluddin 
Bharkath Manzi! 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

	

1 . 	The Administrator, 
Union Tern tory bf Lakshadweep, 
Kavarathj —682 555. 

	

2, 	The Director of Panchayath, 
Department of Panchayath 
Kavaratti - 682 555, 

Director of Scince and Technology 
and Envir9nnent, 
lJfliofl feor/ of Lakshadweep 
Kavarthi 68 555. 

Director (Labour & Employment) 
Kavarathi - 682 555. 

Special Officer 
Village (Dweep Panchayat, Agatti) - 682 558. 

(By Advocate: Mr. S. Radhakrishnan) 

OA269/2013 

(By AàyOcate Mr Giashious Kuriakose) 

Applicants 

Respondents 

Applicant 



I-) 

AK. Sajeed 
Akkara I-louse 
IKalpeni Island 

PA 
	

P. Haecna 
Poodyern House 
Kalpeni Island. 

3 
	

A.T. Ahadabi 
Athanam Thottam House 
Kalpeni Island, 

P.P. Sulaikha 
Puthiya Pandararn House 
Kalpeni Island. 

C.P. Noorjehan 
Chemmanam P11i House 
Kalpehi Island. 

6 	AK. Beebi 
Arakkalar House 
Kaleni Island. 

7. 	M.P. Mohammed 
Mullipura Hoise 
Kalpeni Island 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	the Administrator, 
Adm 	ninistratio of the Union Territory 
of Lakshadweep, Kavarathi 682 555. 

The Director (Services) 
Administratiqn of the Union Territory 
of Lakshadv.féep, (Secretariat), 
jKavaralti - 	555. 

Agriculture 
Union Territy of. Lakshadweep, 
tKa\/arathi 682 555. 
Repr.sented by its Director. 

(By Advocate: Mr. S. Radhakrishnan) 

Applicants 

Respondents 
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15. 	OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 43 
S/o Mohammed, B akakada House 
Andrott Island. 

K,K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.I-lassan, age 41, 
S/o Sayeed I3ukari M, P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, N4atharapura House, 
Andron Island. 

M.I:3 anathi ,  age 50, 
S/o Asainar, Kakkett House, 
Andron Island. 

C.Moharnmed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island. 

K.P.Moharnmed Yaseen, age 33, 
S/o Nallakoya, Kattupra I-louse, 
Androti Island, 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island, 

B.Mullakoya,age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Androti Island. 



'5. 

A.Moharnrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
Dbo Buhari, Lavanakkal House, 
Andrott Island, 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androti. Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island, 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosarnma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-Iakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma IK.P, Moosathada, 
Andrott Island. 

KC.Mohammed 1-lussain, age 39, 
S/o.Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.P.'Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island, 
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M.P,Kha!eel, age 37, 
S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Abdul Khadcr K., Perumpally I-louse, 
j-\ndrott Island. 

27, 	P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathumrnabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

H.K.l-iussain, age 35, 
S/a Pookunhi, I-Ialookakkada House, 
Andrott Island. 

M.P.Moharnmed Rafeek, age 31, 
S/a Koyamma, Kunnarnkalam House, 
Andi'on Island. 

K.Mohammed Fasal, age 32, 
S/a Kunhi Seethi Koya, 
Kadiyamrnada House, Andrott Island. 

.K.Mdhammed Ba.sheei, age 34 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohamined Farook, age 27, 
S/0 Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

ARs1eed Khan, .age 39, 
S/a ayeed Ismail, Aliyathaia House, 
Anthoti Island 

!K..ibdu1 Salarn, age 33, 
S/o Muthukoya, Kannathimrnada House, 
Andrott Island.. 

K:K.Anwar I-Iussain,age 31 
S/a Koya V., Kerakkada I-louse, 
Andi'an Island. 
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3 
	P.Mohammed Rafee, age 25, 

S/o,Mullakoya, Pachanal House, 
Andrott Island. 

38, T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Androti Island. 

Basheer Karakunnel, age 4 1, 
S/o Sayeed Mohammed A,C., Karakunnel H.ouse, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P:P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andron Island. 

M.M.Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.1-Iammedathbi, age 37, 
D/oYousaf, Mylachetta I-louse, 
Andrott Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andrott Island. 

Guliar Madeena Beegum, age 37, 
DboMphammed B, Aliyathara House, 
AndrO.tt Island. 

46 	K Pookunhi Koya, age 36, 
Sb Yacoob, Kolikkatt House, 
Andrott Island. 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott Island. 

(By Advocate: Mr.K.B.Gangesh) 

App1 i cant s 

Versus 
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. 

1 . 	The Administrator 
Union Territory of Lakshadweep 
Kavaraihi -682 555 

Director oEducation 
ADirectorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth island represented by its 
Executive Officer. 

i- aisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Mohammed Shamsheer M.K. 
S/bBthesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliythara I-louse, Androth. 

Noushakhan M.K. 
S/o1S6ed Koya 
Mn amkakkada 1-[ouse, Androth 

9 	1o6med Kasim P P 
Sb Kidave, Palathupia House, Androth 

Abdtl AR bar 
S/oibair 
Paildath Puthiya Pura 1-louse, Androth 

Mujeeb Rahman 
S/o I brahim 
Aliyathara House, Androh 

Si a K.T. 
6 J/im Koya 

1Kuiijdinathi 1-louse, Androth 

.1 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thecheri House, Androth 

MuhammedRafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muharnmed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnrna 
S/o P.K.Kidave 
Palathupura House, Androth 

Muharirned Khaleel 
S/o Abdulla 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 

(By AdvoQate 	Mr S Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 

) 



16. 	OA.301/2O13 	.. 	. 	• 
1. 	.Attakoya T.V, ae 44 

S/o Koyajhankgal.:T, 
1 hailath Valiyakkattu 
Androth Island 

2 	Sayced Koya, age 43 
Sb Ko.yaKidaveAliyathara House, 
Androth Island. 

Mohammed, ae 54 
S/o Shaban, Birlyammada House 
Androth. Island. 

Yosal, ge 60 
S/o Ahamme,cl, Kandalath House, 
Androth' Island. 

i: 
5 	Mujeeb Rehman, age 35 

S-/4 Ioya, Käiachetta House, 
Andioth Is1ad 

Abdu1Nasr;e 38 
S/o:Nalla Koya, Kunnashada House, 
Androth lsIaiid.'. 

Mohammed Basheer, age 37 
S./o Yacoob, Aliyathara I-louse, 
Androth Islai*d.. 

SlIddei age 35 
Sb SaXee,  Kdya, Pandath Puthiyapura I-louse 
A n :olhI n  

Pookbya, ag44 
S/o Koyamma, Mayampokada I-louse, 
And,rbth Island. 

Noutl,age43 
Sbo.JKoyaiirna Kpya, Thacheri House, 
Androth I1ard. 

Ii. 	Asif', age 37 	:. 
S/b $eethi Thcheri Moosathada House, 
AndrQth Island. 



S . . 

Hassan. age 30 
/t Jnalud1eet, JK.adiyarnrnada House 

Andrbi1 1s'1rid. 

Mohaned Rafek, ag& 41 
S/b A.shominabi, Bilutheth House, 
Andrbth Islan1d. 

Jalal,age37 
Sb Kunriiseedhi, Palathupura House, 
Androth Island. 

Farook,age49 
Sb Koyamma, Pochalam House, 
Androth Jslarid. 

Abclul Hassan, age 51 
S/p AbduJ Khader, Karaçhetta House, 
Androth 1s1aiL 

Rya, ae 48 
S: / :o, Saye.ed Mohammed, Thacheri Mbosathada House, 
Androth.Islánd: 

13shecr, age 47 
/oKidaiye, Mp.odampura House, 

AndrothIsland, 

4u1anied:1issain, age 42 
S/ô Hame.5,Azhikakem Pura House, 
Adioth 1sand 

abtai, age 39 
Sb Nà.11aKoi, Kunnashada House 
Androth Island. 

l'1ohammed Liaudden, age 33 
Sb. Sayccd Mharnrned, Neelathupura House 
Androth Island. 

itabedage 
s, S6el4harnrned Kunhali House, 

. 

idrt)i.r$1anc1. 

23 	Shc}u1 iTmeed, ae 33 
/o Kida ve, foodamkakkada House 

Androt.h lslthid. 

24. Raiad Beebi age 46 



- 

Sb S iddeeu 	uthiyana1akam House, 
Andioth Is1an 

25 	Indeen, age 60 
Sb Ahamrneçi, Kandalath House, 
Andioth Tslanrd 

26 Mohammed Saleern, ageA2 
S/d Sayeed Mohammed,, Kunnashada House, 
Andi oth Island 

27 	Gafooz,age4l 
Sb I hangu Koya, Pentamveli House, 

IsImid.:ii 

Sieequeag43. 
S/a (idae, Modiyothada House, 
Andioth Island: 

Shanayas, age 33 
Sb JKunhi I oya, Pochalam House, 
Androth ls!and. 

30 	Pookunhi, age SOn 
Sb IKidave, Aliyathara House, 
An1ioth IsIand 

i1 
31 	Ka1c&agc 39 

S/a Buhaii Aanakar House 
Andioth Island 

44 	 I  

32. 	U1ys,• age 36 
S/a J-larnza Koya, Aliyathara House, 
Andiotli Island 

33 	Mohammed piasheer, age 39 
Sp Sayced VIohammed, Aliyathara House, 
Aiidotti Is1h1. 

34 	 age 33 
S/o 1SycédAliyathara House, 
Andioth Island 

4 	 1 

35 	Cheiiya KoyJage 46 
Kadei, Mathatapura House, S/a  

Andiotl-i J s l ar!i d 

0 
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36 Mohammed Saleern, age 33 
Sb 	Koyamma, Kannipuia House, 
Andioth Island 

37. Shamsuddeen, age 33 
S/O Abdl Kadei, Belichetta House, 
Anrbth Isli1d. 

38 Kunhiscethi, age 47 
S/o Aboo Sala, I avaiialdca! I-louse, 
Androth. island.,: 

Yacoob, age 45 
S/o Sai 	K.innashada House, 
Androth Island. 

AbdulJabaiage38 
Sb Sayeed Mohammed, Kannichetta House, 
Androth. Islaid. 

Jmal, age 4'l H' 
$(Q. ,Sayee .T4 Bukari,.Bidurnkattu Bilutheth House, 
Andoth fsland 

	

42 	ubd,age3 
D/oSayeeq Bukaii, Thacheii Biyyada, 
Andioth Island 

43.. Sajihaieu,age29 
D/o N.allakoya, Lavanakkal House, 
Andioth Island 

	

44 	Shahaias Ieegurn, age 28 
I)/o Kunhi Ko'a, Lavanakkal House, 
Andioth 1sl.nd 

	

45 	Si yadh Ii ge 32 
S/c1 Pookunhi, ahmath Villa, 
Andioth Jslad 

	

46 	iamuddeh P p T, age 33 
Sb Nasai, Chodath House, 
Andioth island 

	

47 	lqbal, age 42 
Sb Yousaf, Pandai am I-louse, 
Andi oth island 



Hassan, age 39 
S/o Sayced IThkari, Matharapura 1-louse, 
Androth Il aIid .  

Mohanmed Saleem, ge 38 
S/a Yousal, l'hailath I-louse, 
Andi oth Island 

Mchmmed Musthafa, age 36 
S/a Pookoya,N.eganmada I-louse, 
Andrath Island. 

Kaya, age 36 
S/a Attakoya, Mathil I-louse, 
Androth Island. 

Kamil,age4l 
S/a NA uthu K.oya, Palathupura 1-louse, 
i\ndioh Island. 

	

53 	M1l,agL3O 
S/c) Suthi Koya, Lavanald<al House, 
Andi oth Island 

S.akariya, ag 32 
Sb Mithukoya, Bi lutheth I-louse, 
Andoth Island. 

Salihage 37. 
S/ K unikaya,Aynarnada 1 -louse, 
Androth 1sld. 

	

56 	Rahmathulla, age 39 
S/a S idd,ccque, 13i lutheth 1-louse, 
Andi oth Island 

	

57 	iviohammcd Aslam Nasci, age 40 
S/a SyeedMhammed, Palliyet House, 
And.i'oth lslahd. 

Sayced Mohammed, age 42 
S/a Kasimi, Achadapurakattu 1-louse 
An ci rat h; I sI a !7 d. 

Ai1 va11lussaii age 29 
$(a 	Q!0Ya,:1cnna5l1 a I-louse 
Andi ath Island 



f.  

60 	Habcebu Rahman, age 28 
Sb Sayeed Mohammed, Kunnel House 
Andioth Island 

61 	Rash eed age 3 
8/0 1KoyIKet4kada House 
Andioth Is1hd 

62 	Chei iya Koya, age 32 
S/o Aboo Saiah,Perurnpalli House 
Androth Island. 

Mujceb Rehman, age 37 
SboSayeed Buhari, Karakunnel House 
Androth Island. 

N.oufel K, age 33 
/p Natta'a• Koya,  Cheriyadam House 

Andioth Island 

65 	AdI arnad, ge 45 
S/ Koyanima, Karakkada House 
Andioth Island 

66. Shamu Shimobs, age 34 
Sb Cheri'yako. M., Pentamvilapura House 
Androth Jsand. 

67 	MohammedbAbdul Naser, age 308 
SbP Jalee! 	Kottiathattu I-louse 

ndioth Islthc 

68 	f716hainrr;d äthahulla, age 33 
/o IKoyaii1koya, Nallal House 

Andioth Is1d 

69 	IiathulIah, ge 30 
Sb KunhiseZhi, Peiunipalli House 
AndiothIsliid. 

70. Riyasage9 
Sb Shaik Koa P. S , Pentambelipura House 
Andioth Island 

71 	Nisai a3I 
S/p Kidav P 	Pan dathu Lavenakkan House 

/ 	iidioth Islahd 

II 



72 

73 

. 

Slisuderage 32 
S/1 0 Muthu Koya K , Ncllai House 
A nd r oth Island 

Mohammed Naseer, age 28 
-S/oMuhamnied ;  Pentamvelipura House 
Androth Island. 

Raulath Beegum, age 29 
Sb Thangakoya, Arathupura House 
Androth Island. 

Fathahuddeen, age 38 
S/o Kidave U.K., Makket•House 
An droth Island. 

Bdrd Nièr, a g e 32 
Sb 'Abdul Khader, Moodampura House 
Androth Is1a,iid. 

N4ohammedMistafa, age 33 
5/0 hanndiya, Jabalpura House 
Androth Island. 

F:!': 

N. 

82. 

M oha in nd..F 
Sb. Kidai\ 
Adroth jIdr 

lihd 
S/.6,, Sayeecl4\) 
Ajdihth Isl 

Kunhiseethi, 
Sb YousafJ 

sim, age 47 

-:. 
Makket I-louse 

oosalih, age 40 
hamined., Bilutheth House 

47 
arapurakatte 1-louse 

Aidi'.oth Is:iard. 

[4pJ 
	F'Iarsa K.cyage 42 

Sb J\hämmejd Makkett House 
Andioth Islaid 



Attakoya, age 49 
S/b Yacoob, Aliyathara House 
Androth Island. 

Khalcel ;  .ge 49 
S/a $aeed, Cherikka Puih iyapura House 
Andr6this1.nd. 	0 

Fathahu1l, age 340 H 

S/a Sayeed Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
Thacheri Moosathara 
Androth Island. 

Mohammed Farook, age 33 
S/o Nal lakoya C.L., Tharampall i Makket House 
Androth kland. 

Abo1ih,a3l 
S/p Sl°ai1< K,Moosakada House 
Aidrq °h IIand. 

90, 	Salebm,e3 
S/Q, Sethi,'Karakunnel I-louse 
Andrcith Islaid. 

Moharnnèl l<isini, age 33 

$"P 	Mohammed P.C., Pathada I-louse 
AilduQth Is1L 

0 	 0 

çhiyikb 	age 44 
S/o Kidi'.Lavanakkal House 

T1ad.:  

Mollaillmedill 	age 41 
Sb Sayeed Iinail, Kandalath I-louse 
Androth Is1and. 

Sabir Khan, ae 33 
Sb 1KQyan1TiKoya, "Thattampokkada I-Ious&' 
Ahdroib IsIaid. 

I°I4ss,ageØ 
/o S&ukri, Podamkakkada I-louse 

Anditl Is1ahd 



96 	Akbai C , age 33 
So Attaoyd K Edayakkal House 
4ndioti 'Is1aid 

r 	 I 

II 

97 	4bdu1 Vaha1age 33 
SbThangakoya P , Kuncha1i House 
Andioth Island 

98 Mohammed Musthafa, age 42 
F dayakkal House 
Androth Island. 

99. Navas, age 25 
S/o 1-Iussaiii,Thahira Manzil 
Andbth TIand.. 

00 Shanavas, age.,3 
$b Shatafudeen, Mathil House 
Andioth Island 

101 Hassan, age 33 
Sb Seethi M, Lavanakal House 
A ii droth .I I and 

1 02. Moh med Basheer, age 42 
Sb Ypusaf, N11a1 House 
4pdroth Island 

4 	
1 

103 Sh'arnued,'dge 36 
S/dNaiIa Koya, Kunnashada House 
/nqioth Island 

104 Zainul Abid, age 26 
Sb Kidave K, Palliat I-louse 
Andoth lslàid. 

105. Muthu Koyaae 39 
Sb KunIiiebi, Makkette 
Androh lslarid 

106 Mo1amnicd Iylukhbeel, age 30 
S/p oyanimoya,k 	Kerakkada House JK  
Andloth Is1.nc 

I 	 'I 

107 	hmuider 'age 27 
Sb Koya Kidave M P , Pandathupura House 
Andioth Ts1aid 

. 



H 

108 Shihabudheen, age 27 
S/o Muthii Koya, Pandathupura House 
Andioth fs1ard 

109 Ubaidulla, age 29 
S/o Sathar, IK•annipur 	House 
Androth Island. 

 Jalal,age49 	H: 

S/o, Yousaf P.; Mood.Ppura House 
Androth Island. 

 Kidavu,age55 
Sb 	•Incleen M.,.Biriyamrnada House 
Andrdth 11and, 

 JKidavu•, age 59 
S/o Jijb, Mekkat House 
Androth Island. 

 Mohammed Slahudheen, age 26 
Sb 	.Kya T:P, Kandeth House 
Ancftotli Island. 

114 Moharnned Shakeer, age 22 
S:/ 	I 	ihisethi:, Makket.House. 
Andoth 1,1and 

115 Moharnme 	Aithaf, age 24 
S/o. Jamal, Mayornpokkada House 
And.ith Iland.: 

Abdul (iafoo, age 28 
S/o Nallakoya T,, Bappathiyoda House 
Androth Island. 

Moharnned Yathiya Khan, age 23 
S/o 3 	Mathil House 

ndioth I,iaiiçi. 

118 N!la Kb\ a, age 39 
S/o Khadei e P C, 
Androth Island 

119. Kunniko'a, age35 
Sb Ahmed, Pdnnikam I-louse 
Androth Island. 



120 Zainul Abid, age 41 
S/oAss.aiharN.P.., Kandalath House, 
Andi oth Island 

Mohammed, age 50 
S/oAbdul Khader, Kaval Chetta 1-louse, 
Androth Island, 

AbuNasir,.ap.36 
Sb S. iddiqueKunn&ada House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
Sto Musthafa,. Ammelam House, 
Androth Island.: 

Koya,age 37 
S/o Sayeed  Mohammed, Lavanakkal House, 
Androth Island; 

Mohammed 1à leek, C.P., age 38 
SoSayeed, Cherikkal Puthiyapuram 
Andioth Island 

Mo1mmcd Rafek, age 40 
Sb Ukkas, 113i1utheth House, 
Andioth Island 

127 Mukbeel ,age28 
S/o Iviajeed L , Pci umpalli House, 
Andioth Island 

RashcedKhh,age33 
5/0 Kidave A;, Biyyadachtta House, 
Adioth Island. 

Mohapindrook, age 31 
So 1 ?hkuUy1Kunne1 House, 
Androth Island. 

ftahmathu1lah,age 31 
S/ KqyammaK.P., Bappathiyoda House, 
Androth Islaiid. 

N4ohammcd Kasim, age 30 
Sb. Na! lakoya içennashada 1-louse, 
Androth Isla17.. 

S 

/ 



( 

- 

132. MoliabihiedFa1, ag 38 
Sb Kidave M P , Kandalath House, 
Androfti Island 

133..Mohdthed jbij1 dfp T M , age 38 
Sb 	1akoya TharaT4l11y Makket House, 
Aidrqth Island 

134 Jana!,age57 
Sb 'Kidave Poovadakkattu House, 
Androh I s l and,! 	. 

.135. Mohammed Sa!e.em, age 31 
S/oHassan Kuniji, Keyiyoda House, 
Androth Islard. 

136 Koyarnina, ae 47 
o :.3°  Saleh, Kavaichetta House, 

Andoth Island 

137.f-lidayathulla, age 38 
Sb Koyamma, Kaiachetta House, 
Aiàroth Island 

138 AbdulAzeez Khan, age 41 
SboM.oharñmed,Birayammada House, 
Andioth Island 

139 8harns6dd1e'en, age 32 
Sbo Sideeque M ! , Pazhayakamkattu House, 
Ahdioth Islahd 

140 	 age 33 
So KdyanIoya,  Ammelam House, 

141 NlIikoya, ae 50 
S/o Aharned P 0 , Matharapura House, 
Andoth Island 

142. 1 114nza Ko'age 43 
Sb 1idave B,A!iyathara House, 
Andioth Island 

143 Mqje1sain, age 28 
S/oIIthà Iy1I? , Afrirnelam House, 

ndrcth is âhd 
I 	I 

' 



S 144 SayeedJsmaiIae 58 
Sb AduI1a 1 P, PUdarnkakkada House, 
AriaiothLs1i1 

145 ArnjathKhan,âge28 
Sb Buniyaniin, Ammelam House, 
Anotki Islan di 	d 

Mbharnmed•!q31, age.8 
S/o Na11ako.ya, ; 1eruthpa11y House, 
Androth Island. 

Pookunni,ge6 
S/o YousafHaji .Bappathiyoda House, 
Andtoth Island 

148 MoF{arnnd asheei, age 38 
/0 Kidave A , Mayarnpokkada House, 

Andioth Island 

149 Cheiiyakoya, age 36 
Sb Kunnikoya P , Thacheri House, 
Androth. Island.. 

150 Nascemudheen S P ,age 28 
S'/p Abdul Khadet T, Karachetta Sarommapura House, 
Andioth Island 

151 AbdyQoi, age 41 
S4c Sye&1 Buhii M , Kunchali House, 
'\ndioth Tsland 

152 Liyabwahhian, age 31 
Sbo Kunnikoya M R, Chekummada House, 
Andioth Icland 

153 Kurhihi, ac46 
S/o Kadci,'Purnpa11i House, 
Andioth Island 

154 Pâthuiniäi, ge 52 
) IIf p K9'am11akoya, Kolikkattu Naduvilkam House, 

Andioth 1är\d 

1
.1
2  155 

bo Hatna Koya, Aliyathara I-louse, 
Andioth Is1aid 



I 
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156 Scethi,.ago6o 
b  S 	Assamai,Pachanal House, 

7. 
Andrqth Island 

157 Sadakkathulla, age 34 
S/6. Buhari V K, Chettapokade House, 
Andioth Island 

158 BashLel,age 40 
S/a Sayecd K , Kunrinashada House, 
Andh 1sand. 

159. Mohammed Kui aishi, age 25 
Sb 	Sayeed Mohammed, Karakunnel House, 
Andioth Island 

160 Siiaj,age47 
S/a ,Kithjve K., Kunnumpura House, 
4otft Island. 

161. N4ohaiimed Ra 	age 31 
Ia: I-Ia ipza,KoYa. K., Pathummapura House, 

Andioth Island 

162 Lainu1Abd, age 26 
SIoà11akoya k C ,Palliyat House, 
And)dtli Island 

163 AbdI Jabbai, age 35 
Sb 	Kunni Seethi, Makkett I-louse, 
Andioth Island 

164. Sjed Mohaiimed, age 54 
S/a Kidavu, Poovadakkattu House, 
Andioth island 

165 Attabi, age$ 7  
P , Thacheti House, 

AndotI !Iand 
I 

166 

j 

I3alkcL ae3' 
1)/6 Koyamniakoya P , Thacheri I-louse, 
Andioth Island 

167. Yakoob, age;40'. 
S/c) IKidavu K,Ahimelarn House, 
Andioth Islahd 



Mohammed Jafee, age 42 
	

S 
Sb Koyaimkya; -Mayarnpokkada House, 
Androh 1slaid, 

Mullakoya, age 47 
Sb Majeed K, Lava1akkal House, 
Andrdth s1and. 

pookuqhi,a 	46 	. 
Sb Kidav P., Amn1ai+ House, 
Andoth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bappathiyoda House, 
Androlh Island. 

Kadccja,age5l 
1)bo Kidavc K. Thacheri House, 
Androth Island. 

MuI1ahi,agc.t 
D/o Kiçaye, 	Palathupura House, 
Androtih 11id. 

174 Maniobi Au /'yced P p , age 25 
S/oM.P.Fa.thpl1a11, Purathikkatt Puthiyapuram, 
And roft1 Island. 

All Abar K:age 25 
I.

SboChcriya1oya, Kabnathimada, 
j\ncftolh I slaid. 

\161ianaJcem, age 33 
Sb S.hikpy Kunhal I House, 
Arjdroih Isftiijd 

(By Advoatc V 1k BGangesh) 

Versus 

'l'hc Admiii&tor 
Adi'lilnistrat)'O'n of the UJ of Lakshadweep 

j . 
Kavarathi 62 555 

Dcpartmeit ogriculture 
oiLa1<hai'bcp, Kavarathi 682 555 

- 	 S 	 [ 

representdbi'i}Director. 

	

VI"

) 	
, 

U 
3.DiretoifParitha'yats 

Applicants 
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Iepaitinent of ianchayats 
4dmnistrati6n of the UT of Lakshadweep 
Icath4h 	82 	55 

4 i11ae (bwee5 Panchayat 
A'ndioth'I1id iepieseiited by its 
Executive Officet 	 Respondents 

(By Ad\'ocate Mi S Radhakiishnan) 

17. OA3O212013. 

1. Jafter, age 35. 
S/o Babuj.an, Papnetheöhetta 1-louse 
Amini island. 

2 iaiooque, age 33 
Sb 	Khclei Kulandam House 

i1sland 

3 Abdil1a 1l9ya, age 50 
S/0 Attkoya, Malika House 
Anhini.I1aId. 

4 Nallakoya, age 40 
Sb 	Abdulla Koya, Puthoya Kanniyarn House 

ni Island 

S Al i 1  4ohamnid, age 47 
Sb Mohamnd, Ko mbam I-louse 

tl an tl Amini 
f 	 I 

6 
14 	I 

Shaialudheen, age 36 
IKidave, Koticchetta House 

Amini Islan ,d 

7 Jabbai P C, age 36 
• Sb' Cheri':a Koya, Puràkkachetta House 

Amini Island 

8 Yousaf, age 36 
/o KadW 3el iyachadachatta House 

/rin 	1andr 

9 
'I 	4 

Mut1yage 33 
Sb 	ayeed Sheikoya, Marnpui am House 

J 
Amini Island 	 Applicants 

(By Ad'v'oc'a - e,l Mr K B Gangesh) 



I 

4. 	\'iliagc. (D. weep) Panchayat 
Amini Island represented by its 
Executive Olflcer. 	; 

(By Advocate: Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. ÔA30312013 H 

Aboobàkér P., ge 41 

Sb, Kunhikunhi, Pallam House 
Kavarathi 1s1ard. 

MusthafaB.K.,ge45 
/oSaycqd,Jakaka.da I-Louse 

Favaratlii Is1ani.. 

MohamedShafiM., age 34 
S/o :11am 14. ,MaI ika House 
Iavarahisiaçl. 

Abdul NaerA'.P., age 43 
S/p Chcriy'akoaK., Aynipura House 
Kavarathi Islmnf, 

YacooblK.P.,ge41 
S/u Kidave U.P., Kuttipapepura 1-louse 
Kavarathi Island. 

A1ikoyaI,31 
House 

Tavarai.h,i TslnH: 

Res p0 n dents 



. 	.. 	 . .. 	 . 	___ 
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7. 	Mujeeb RelmhU.P., ge 34 
Vo Alikoya C K, Uthampokakada House 
IKavaiatF Island' 

8 	1 haiga1.bya \ P nage 43 
Sb Ukkas, \'aclakkirapura House 
Kavaiathi Island 

9 	lvi ujeeb Rehman B, age 30 
S/o Thangakoa, B ire1 'House 
Kavarathi .Isiàiid.. 

10. 	Sajitha J), .age 32- 
D/o'Ali Arädam, Poovi noda House 
Kavarai.hi Island. 

11 	Basheci P 1, age 44 
$b Mohammed Tallipura, Puthiya 111am House 
Kavaiathi Island 

12 	Abdul Rafeek K, age 44 
8/p. Ahrned Kapimmada, Kadapuiathaba I-louse 

aarath i. Is I arid. 

13. 	S'lc.c.m  ge 34.. 
Sb. MohanrnedC.P., Athampapepura 1-louse 
Kavat athi Island 

14 	Mohammed F-Iussain PA , age 29 
Sb Khaiid Haji K?, Puthiya Alikorn House 
IKavuathi Island 

15 	h Shájn I 	35 
Sb I-Iamzd Fhu inikad House 
Kavaiathi 1514d 

.16. 	AarA..,.g39 
Sb Mui.hu, Ayncpuia 
Ka\'al atlii Island 

17 	13dheci S , ag 	5 
S/n 1-1 a 1)17_a1'k  X f., Safiyabiyoda 
Ka'vaiathi Island 

I 	II 	1 	1 

18 	1U. kk4,age45 
Sb Aboobalej, Melillam 
IS.a\'aI athi 4 1 sI and 



• 	 : 

.38 

1 9 	1-Iarnzath, age27 
/o Lman Hji, Ayepuia 

Kava!ath) I!and 
I 

20 Mujeeb Rehrnan ag 38 
Sb 1-larnzath A I , Sfiyabiyoda 
Kavaiathi Island 

21 	Manikfan K P , age 30 
S/o Abdulla A,Kuttitappura 
Agaui kiand; . 

22. 	1-1iday.athu1a S.N4., age:36. 
S/O Narnzatli B;I<, Sbaida Manzil 
Kavarathi 1sa6d. .... 

23 	\nsai PP,age3l 
Sbo.Cheiiya Koya K P , Pakichipuia 
1avaiathi Island 

Suliman K..Page 38 
S ./o Kidave.U.P.., Kuttipàppepura 
JKavai nhi Island 

/aco.ob:C.P.:,.agé4Q.. 
S/o Yo uf.J..,  Puleenakeel House 
Kavai athi 1 lsland 

26 	NizmLd '  P , age 34 
S .0 akaJJah) ?  Kochipuia House 
Kavai athi Island 

27 	Salcem V , ao lo 

/o I 1amzth \'ëloda I-louse 
kaviathi Island 

28. 	Anakoyaft,:ag41 
$10 Aboobackei M I, Buekal I-Ious \e 
Kd\'cildthi Island 

29 Naushd V ae 30 
S/ KijliIMC'Palliveedu House 
Kavaiathi s1and 

30 Mohmrnubal K K,age 31 
Sb Kasmi P V , Kunnarnkalarn House 
Kavatathi Island 

S 



•31 A s h i k Au c 	,.ge3O 
Sb 	Au K, Cheridipapada House 
Kavaiathi Island 

32 Mohammed Rafi P , age 38 
Sb 	Chet iya Koya Pau1icharn, Pulipinnakad House 
Kavaiathi Islarid 

33 Pookoya P p , age 48 
S/b Babujan M , Puthiyapura H o u s e 
Kiltan Island 

 I-!usainaliK.P.,•age 33 
S/pMu.hammedC., Kuttithayapura House 
Kavarathi Island. 

 Sulaiman M.,àge 37 
Sb 	I-lamz.th NIL, Maidanoda House 

• 	. Kavai'athi Island. 

• 	36. Kajal-lussáinC., age37 
/o AhamiedKhâ 	T.P., Chungam House 

Kvai'aThi fsl.ni. : 	j: 

 

.................. 
F 	.. 	 . 

T.K.., age 38 
Sb 	Fhiiilikad I-louse 
Kavaiahi Island 

 mohamined Shafi K.P., age .32 
S/o,S a'e.d . Pbo:;. Kakachiyapura House 
Kavaiathi Island 

39 Mohammed Raf'i B , age 33 
bo Attakidave F P, Beeianthoda House 

Kavajathi island 

40 ReeIagc32 
Sb 	1\1uthu Pjleenkee1 House . 	.................... .S. 



S 

46. 	Sharàftidheeri, age 	24 
Si6A1i A. 1 1 Poo'4ndda House 
Kavarathi 11nd 
	

Applicants 

(By Advocate: Mr. KB.Gangesh) 

Versus 

The 	iiiii1rtor 
of the UT of Lakshadweep 

K.'thi 	.555. 

2 
	

jrme n t ofgricu1tun 
Ui pf Laksh4dveep 
Kvarathi-682, p5.5 represented by 

 

 

(By 

19. 

1. 

its 1)ftcctor. . 

birector of Pnchayats 
Deàiuiei tPanchayat$ 
Adiii.ni siruiOn of the UT of Lakshadweep, 
Ka\'arathi-6S2.555. 

Kvirâhi 'icrësehted by its 
1eutiye'OTfiicr. 

Vi11ag (Dwe) Panchayat 
Kavarathi s1nd: represented by its 
F<ecuti'e)fficr. 

Ac! \ocate: tV1r. S. Radh°akrishnan) 

OA 3 i °9I2O 1. 
.3 

• 	13 	3' 

Re spo iid en ts 

:U,i 	1jtbii'iThieectta House 
\ith 1Iaid 



K.K.Razak, age 27 
S/() Khaderk9ya, Kunriiyatarnkakkada House 
Amini :I s l afl d 

6 
	

P.shraf, age 37 
S/b Ahamed, Pallam. House 
Amini Islähd. 

7. 	R.C.N4hos, age 44 
Sb ..Attakoya, Keelachery House• 
Amini Island. 

$ 
	

B.Kasmikoya, age 42 
Sb Chcriyakoya, Balapp House 
Amini 1:s.IaITICL 

jb'a, age 41 
Sb T1a17sa1oya, Chnmthabelli House 
AifliI1añd. 

Ill Raheri M, age 33 
S/o Abdiil1akoya, Madam House 
Aiiiihi Islalid: 

II. 	Pookunhi 
Sb T.C.Yousali Noormahal House 
Amini lsland. 

(B y Aôct: r.I.B.Gangesh) 

I 	I 

	

i. 	. 	Versus 

1hAdiniator 
A:ininis&àn bf the UT of Lakshadweep 
IKa\)arathi-682 555. 

Applicants 



I- 

2 	Diiecoi of Panchayats 
Depaitrnnt 9f Panchayats 
Administi aUon of the UT of Lakshadweep, 
Kavai ithi-682 555 

3 	birector ofLduat'on 
Dncctoiac of Lducauon 
Admumstiation of the UT of Lakshadweep 
Kavdl4thi-682 555 

4. 	\/il1ag (Dwpe P.anchâat 
A m i n i Island represented by its 
Exeë.utiveO 1fficer. 

(By Advoc&te M r. S. Radhakiishnan) 

20. 	O.A N. 325I2013 

I. 	M.ohanme Abdul Razak 
S16. U.K.Nâl}.a Foya 
Aualada I-louse 

rid rott LsIan4;.. 

2. 	K:..Moosa.. 
Kandilam 1 louse 
!adaiiath Island 

3 	!Iam.aKoya 13 
5/0 Abdul J(jiadei 
Bii iyammada 1-1 odse  
Añdrott Isld. 

(By Advocate Mr. K 13 Gangesh) 

isus. 

Re s pond cii ts 

App! i ca ii ts 

7 

3. 

Thç Ani in istiatr, 
Admimsu ation of the Union Tei i holy 

of lialhdwecp Kavarathi - 682 555 

Jhe Diiecoi (Seivices) 
Adinimsti ationbof  the Union Ten itoly 

CL c1kSh8d\weC (Scci etai lat), 
Kcivaiatti - 682 555 

t)epartmei 	Enviornrnent  of Forests 
Ujhibn Teritiyof Lakshad weep, 
Ka'Aaradii 	682 .55.5. Re spo ii d e us 



1, 	Savad T.K:, age 40 
Sb .i\4ohimmcd A.P., Th.irinikkadu 

p. Kavarathi s!and. 	
: 

2.. 	Ab66bakerP; age 43' 
Sb Hàrpzath K.i., P.allipurä 
Kavaral.hi island. 

Aboobacker P.K.., age 34 
Sb Fathahi..ilJa,:Puleenakeel 
Kavaraihi Island. 

. JeiangeérA.P.age 32 
S/p -lameed,Aliapura 
IKdvcii dihi I slcind 

5 	Shajalian B ,'age 3 
So jKidavc, ladayi 
Ka\/a1aihJ lsLwd 	 Applicants 

(By Advocate M17 K. B Garigesh) 

Veisus 

1. 	Th. Administ:iator 
Admi iii sti ation of the UT of Lakshadweep 
Ka\'alaI.hl-682 555 

2 	Dii ccioi of Panhciyats 
Dat tmcnt of Panchayats 
Admi1isti aUQn of the UT of Lakshadweep, 

vatihi-68 555 
I 

3 	Dcji mett of 'Science & 1 echnology 
Union 1 eli Ito!)' of Lakshadweep 
Kavaiathi-682 555 
rprescnted by:its Director 

4. \'illage (I)wccp) Panchayat 
Kavaialhi Island tcpiesented by its 
I \CCuU\'c O.ff5c - er. 	 Respondents 

(By Advocaic M.  r. S R'a. d h a k r ishnan) 



22. OA 327/2013 

larook, ge 4 
Sb K tinhl kb5iâ, Pu! ippi nakkad, 
IKavaratbi island. 	. 

Ummer FarQk 'age 38 
Sb \' . P. Kasn i Kartho 1 apura, 
Kavarathi is1nd, 

(B),  Advocate: Mr. K.13.Gangesh) 

\Jers us 

1. 	The Adhinisurator 
A.dministraton of ihe UT 'of Lakshadweep 
Kava1ath-682 555. 

2 	Diicctoi of1anchayats 
Dcpai lmcni. of.1. 3 anchayats 
\dminisu anon ol the U I of Lakshadweep, 
K1ivaiathi-S2 555 

:D.partfrieit of Environment & Forests 
Urfldn Ter'rito of Lakshadweep 
Kavarathi-6$2 555 

\/illage (1),,e,p), Panchayat 
l\cl\'di athi Island i cpi esented by its 
1 \CCII1IVL O1fLCi 

(By Ad ocai.e Mi 	1 adhaki ishnan) 

23 	()j 328I2t,i 

SciiluI1aC'lagc34 
Chendipura, 

l.dVdU aihi 

2 	ainul I lameed P p , age 39 
Sb Auai K P , Pokata Chepuia 1-louse, 
1K VcUctthi 

3 	Mohammed K P , agc 35 
5/0 1 Iamiath B P , Kai utholapua 1-louse, 
N.avai ath 

4 	bd I Ki'e bi P , cige 41 
SbMohani"icd Pallam I-louse, 

App1 i cant s 

Rcsponc'lents 



 

.1 5. 	ik',age34 
S '4athood Pappadam House, 
Ia\'aiath1' 

(By Ad\c'te:  Mr:*.B.Gangeh) 

• 	:• 	Versus 

The Administrator 
Administration of the UT of Lakshadweep 
Ka\'aiath!-682 555. 

Applicants 

2. 	Director of Panchayats 
Department of Panchayats 
.Admnistration of the UT of Lakshadweep, 
:i('aathi-682 555. 

3: 	iD dfbi of Educati6n 
Dirèbi.Orate of Education, 
Administration of the Union Teri'itory 
of L.al<shadweep, Kavarathi-682 555 

4. 	Yillage (Dwecp) Panchayat 
Kavarathi 1sand represented by its 
Executive Offider. 

(B),  Avoat: 4r.SJ.alhakrshnan) 

24. 	O329420: 13. 

I. 	ThhTraBeeiinM.M., age 38, 
\p Ram R: izded, Madeena Manzil, Kiltan. 
Su1ervi sor, dOj1 Twisting Centre Ki ltan 
Ditrict Panchyat, Kiltan. 

2. 	Shahul Hame.d P.1K., age 50, 
Sb Sayd Kya P.S., Thottathakkara 
Swre Keeper Cum Clerk 

d'eii 	Ki Itan 
çistrict 	nclayat, K i han. 

3 	F Kazeemtdhcen age 33, 
S/oSced Ajidilla Koya, 
Kundamku!ain, K i Itan 
t,lelpei 'Coii tv'isting Ccnu e Kiltan 
1)istric't'°1ai.haiyat, Ki ltan. 

Respondents 

Applicallts 



(J 

ti 
- 

(By Advocate Mi V Mohanan) 

\Jei sus 

I hc Administiatoi 
i\dmi nisti alion of the U] of Lakshadwcep 
Kavuathi-682 555 

2 	Dii ectoi  oi Pnchayats 
Dcpcu tmcnt 9f Panchayats 
Administi ation of the UT of Lakshadweep, 
Kavarathi-682 355. 

3. 	The Chief Executive Officer 
District Pandha'at Unit 
Ki kan, Union Territory 
of Lakshadweep-682 557 	 Respondents 

(By Advocate: Mr.;S..Padhaki'khnan) 

25. 	OA331/2013 

I lusain K C age 34 
/O Sciyccd i\'Iohammad i\ M 

K au amchatta (1-louse) Agatti Island 
UI ot Lakshad Weep. 
Working as.çaqal labourer in the Department of 
Science & Technology, Agatti, Lakshadweep 

2 	I lydei P 
Sb Syeedidiiri 1-1aji U. 
Pokkiihappada (House), Agatti Island 
U I oil akshadweep 
\Voiking,ascasual labouici in the Depaitnient of 
Scic cc & TI echnology, Agatti, Lakshad\vccp 

3 	Au Akbat K 13 , age 39 
S/ l-lamza 
Kunn 11

,

biyod Hbuse, Chetlat Island 
Jl of I akshadweep 

Woi king as c ival labo .Urer in the Depat tmcnt of 
Science &iThioldgy,Agatti, Lakshadweep. 

4 	Nia/nal l3u Lath K , age 27 
bo SccdLoyct i 

Ku iycithyoda ftlousc), Chetlat Island 
IJI of Lakshadvp 
\V91K1g c csi Ik 6r&r in the Depaitment of 
Science & Tcclnolbgy, 



47 

Chetlat, Lakshadweep 

(By Advoce 	isiips I 
us 	 Si 	 1 	i 

App! i ca iits 

akose, Sr. & Ms.Daisy I.Danie!) 

VilIage (Dwep) Panchayat, Agatti-682 557. 

Chairperson 	 . 
Yil!age Dwp) Panchayath, Chetlat Island-682 554. 

The Junio.,Sçientific Officer 
Deai trnent f Science & Technology 
Chetlat-682 554 

	

5 	The Junioi Scienufic Officer 
I5cpaitrnent ofcience & Technology 
Aatti-682 5:7,. 

	

6. 	Director ofIaric;hayath 
[3epàitnient àf Panchayath 
Kavarathi-682 555... 

(By Ad\ é'at: N1r.S:Radhakrishnan for RI ,4,5 & 6) 

26 OA 3332013 

II 	5 

S P Hairis 
Sb I'6yakunhi 
Sailanivapuia, Kiltan 
Eàkshäth: 

	

2 	K'Azhai 
S/o Sdyed BLIhdJi 

Kui iyathivodu, K'jtan 

	

3 	A Aliand 
Sb Kunhiikoy 

ii apui a 	 an 

H 	 I 
(By Advcate Mi M R Haruaj) 

Veisus 

Respondents 

Applicants. 



Admirpstiat 
Union1 'ri itBryofLakshadweep 
lKavaratt i . 

2 	Duectoi ofPanchayats1. 
Union 1 cii itoly of Lakshadweep 
Kavai atti 

3 	Sub Divisional Offiei 
1K I lan Island, Union Teiritbi y of Lakshadweep 
1K til ii 

4. 	lirector, 	: 

U'Tof Lak.shadwecp, Kavaiatti 	 Respondents 

(By Advote: Mr.S Radha.krishnan) 

27. QA 344/201 3 

I. 	IKassim A 
S/o.Attakoya P.P 
Al i)athara I-louse; Andrott 

2. 	JalaluddinNi 
/o Attakoya N P 

Nengummada House, Andi Ott 

3 	Mohammed 1-lassan C E 
S/o:KiinhikoyaSVP 
1:dayal<kal;Huse, Andrott 

Mohammed aTeek C.K 
S./o.Koya KC 
Cheriya Kakkanal I-louse, Andrott 

MdhinThedKàmaluddin M.K 
S/o.•Shihabdddin Pookoya Thangal 
1\'1ayarakkada I louse, Andi Ott 

6 	Mbh4mb1dBasheeI C 
Sb Pookoya' 
I dkkal 1ousc, Andiott 

7 	Nooi ul l-ldssan A 
S/q.a.l1ay : ôyU.K 
Analada House, Andiott 



1 

	

• 8 	Muishida Beegim C N 
D/o 1 ate Shamsuddin 1 hangal 
Chemayath 1'alakath, Aidi Ott 

(By Advocate Mi 1K  Gangesh) 

Veisus 

1 he Adrninistiatoi 
Adm inisti anon of the Union Territory 
of Lakshadweep, Kavaiatti - 682 555 

Director oiPaiciayats 
Depai:tment fta.nchayats 
Administi anon of the Union Teii itoi y 
of Lakshadwcep, Kavaiatti - 682 555 

1)cparmient of Electiicit:y 
Union Ten'itr of Lakshadweep 
Kavarathi--682;555 

Vi I I ag(Dvcep): Pancha'at 
Andi od island i epi esented by its 
Ixccutivc Ohcci - 682 552 

(By Advocate Mi S Radhaktishnan) 

28 	i\ O 345I2013 

Ayshomma 1 C 
D/o 1-Iamsà, Eli:ächetta 1-louse, Agathi 

	

2. 	1:3eiathun•a1?.V 
Din Kasmi Koya, Puthanveed House, Agathi 

	

3 	KadecjaP ic 
1)/o. KQya I Lisin, Punakad I-louse, Agathi 

	

4 	Abçlul MuthihfMjK 
Sb Attakoya, Mayainkakada I-louse, Agath i 

	

5 	Abdul Shukdoi 
S/QIte 
f4elaii1aiii1-lbis, Agathi 

	

6. 	i:lidayathuil. M.K 
Sic) Aboobac.kei Koya V 1K 
Makkashikal ca House, Agathi 

	

7 	Manoo1 l '  

Applicants 

Respondents 



8 

i.  

10. 	NazerK 
S/o.Kidave 
Kunnikathiyapa.d .a 1-louse, Agathi 

Ii. 	Sho\vkathaft M. 
S/o.Ummer.13 
Makay1chO. da.l:10L1Se, Agathi 

S aSd Mo ha m'ned K 
S/o.1?ooko'a 3 
JKeepau. 1-louse, Agathi 

aseeiP 
S/o.Muthali[K 
Paihida House, Agathi 

AboobackeiN.M 
S/o.AbduI,Ra!man F 
'afesManzil, Agathi 

 
chaKoya c.p 

] I <piithiyi 111am, Agai.hi 

16 	AIkdya KIK 
S/3,Mphamni'ed Koya 
lKkkac1a I-louse AgatF 

Azhar C 
S/o.f\'iphamined Koya T.P 
ChalialKkad I louse, Agathi 

i\bdobáckèr K 
Ip..S.àyeç Içoya.T.1 , 

Kai ithakapad. 1-louse, Agathi 

S'd 
SI.,Lae Faad Haji K 



S. 

20. 

21 

22 

23 

Naleesa M.K 
D/o.AbdullaKOya K 
Niloothamkakkada 1-louse, Aaathi 

KoaP 
Uflhikoy1, 

Pd ticlnoda 1-lotise, Agath I 

Kasrpikoya i 1.i.• •  

S/o,Abobac1e1:KOYa 
jana1na1mi6da Puthiya 111am, Agathi 

Abobacker UP. 
i Mohammed 

iJ ppathoda 11;otje, Agathi 

26 
	

Idai:i.tdhcp1V 

11da1V1anzil, Agathi 

27. 	K'au;n,ii isa: B. P 
D)c i'4ohan3n d S 
Bapathiodd house Agathi 

I-Iuiicftimbi M 
D/o,Attakoyi I 

MaiTiyam Spv)'oda 1-louse, Agathi 

29 
	

JaI'[r A.P 
SJd'Saytci I3dhari T.P 

iijpada 1:1ous, Agathi 

Ill 	1 	/ 	 I.. 
ED 

4jii'i11o.1Se, Agathi 

31. 
SJo;.11.thukoya K 
Cheryapapp'cda I-louse, Agathi 

ME 

25 



. 

35. 	Nascer T;P 
Sio.f\'l uthali f 
Tl'hkiu Pithyä [11am. Agathi 

36, 	U bald U 
S/o.1- la1nza U 
Ummmerodachetta I-louse, Agathi 

37. 	Syed : Moh2i1111ed •K,T 
S/o.AboQSlaI.. 
Kalanthithiyoda I louse, Agathi 

38.ahamood P p 
SbSayed Mohammed 0. 

Puthivapand'ai am I louse, Agathi 

39 	Abdulla 13 
S./b;Fathahul:ia 
Biyashcihiyoda 1-louse, Agathi 

Hajaromnia E. P 
DIo.i\bdul kadcrko.ya P.0 

1 	k.I<ti Pih 1)/all lam, Agathi 

Jsera F.K 
D/OKhaIidI3: 

fl,  I r,  iikka 	Tpusc Agathi 

A S12fB 
S/o.Sayed Al' K 

yahabi 13is 	ydda 1-louse, Agathi 

Marri);ambi l 
pbo.u1iTe).ç 
13athai.hocli 1lbbsc, Agathi 



• 	 . 

44 Roshna 
D/o Sayed Abdul Rahman 
I hachci ty 1 louse, Agathi 

45 Sakkauya [) Q 
/o l-lam7a K P 

Puthiya Pui a I louse, Agthi 
tc 

46 Ci-ieiiyakoya  K 
Sb 	late AttakOya 
Koodam I1ouse, Agathi 

47.. Showkthali 	. 	 . 

Sbo.ate Attal<oya 
Sailahiybda House, Agathi 

48. NisamudhiT .V.K. 
S/o.11amza C1( (Lake) 
\';adak Keëla1;l1am, Agathi 

49 	Chei iya K()ya A K 
Sb 6 Koya P 
Al i 1a Kunnimmada House 
Agathi 

50 	fVlohdmmed Au i C. P 
/o Kami Koya A 

1-louse, Agathi 

51. Sayed Mohmmcd K 
/o Youal A 

IKunnumpn am Iiouse, Agathi 

(By Advocate i1i K B Gangesh) 

Veisus 

lhe Administiatoi 
Adqinisttation of the Union Fei i ltoiy 
of' 1. akhadwdcp, Kavaiatti - 682 555 

2 	Dcpai tment of Agi icultui c 
Union 'Ferritdryi of Lakshadweep, Kavai athi 
1.cpiescnicd byits Diicctoi —682 555 

3 	Dii cctoi of Pnchayats 
l)epartmcllt of Panchayats 
Adm1nIsUtion 6ç 1 the Union Territory 
of.Lakhadweep Kavaiatti —682 555 

Applicants 



. 

6/4- 

4. 	Village (DweepPanchyat 
Agathi 1.slad 	bscnted by its 
l:ecutivc Offioèr— 682 554 

(By Advocate Mi 'S Idhkrishnan) 

29. OA 346/2O13 

Ummer 1arook Shall 
S/o.Aboosala 
Malikakal 1-louse, Arninii 

P.A Saycdai 
S/o. llamzakya 
Puthiya Asharoda House, Arruni 

	

3 	Rahiath I3egani 
[)/.o Ahawëd, 	Malikaka! House, Arnini 

Ahamedkoya 
S/p.Koyakdavu, Surambi House, Arnini. 

Vl.iyabi P.0 
I)/o.Anthukoya, Pa! liyachetta House, Arnini 

13eebi M.P 
/FJamsa1  hal I ipura House, Kavaratti 

Aikdya.iV:P. 
S/.A't1akbiVadakkilapura, 
Kaaratli 

(By Ad,vocac: Mr.K.B Gangesh) 

. . Versus 

	

I. 	lhc A d,mi n I srator 
/\dministration oF the Union Territory 

Kavaratti - 682 555 

	

2. 	f?ircoof.Panchayats 
°f Pariayats 

\dmintition of the Union Territoty 
ót !.shdJeep, Kavaratti - 682 555 

Respondents 

Applicants 



. 	 ----.-.---.-.-.--. .-----.- . 	 --. 

c 	' 
rI.& 	

i 
1ljt 	

i 	
Jf  

. 	.. 

3 	 h 
fLa1hadweep 

Director of Education - 682 555 

......................... 
4 	Village (Dwe) Panchayat 

Arnini Island rèpresentçd by its 
EkçcuUv Offlcer - 682 553 

5 	\?il!age (Dweep) Panchayat 
Kvaratti island repesented by its 
Executiye Otflcei - 682 555 	 Respondents 

(By Advocte 	4 S adhakrishnan) 

30 0k3471204 

1 	uharabi P 
D/o Kunhikurhi 
Pa11.ich.m F1use, Kavaratti Island 

2. 	N1aharnoorM.P:, 
I)o l-lanath' 
Molakepuia Holuse, Kavaratti Island 

:1 	.."i 	............ 
I 	1 

3 	 P 
D)id. 
iJ1ikathr Iavaratti island 

4 	umna P V i 
0. Manaf 

Puthiyaveedi, Kavaratti Island 

5 	SaiornrnaKP 
ahim'kuty 

leelakochictiyapui am 
Kavaiatti Is1aid 

6 

am Island 

7 	
''I 

bi çIeiakoya 
appada House, Kavaratti Island 

8 	Beebi Aynepura 
D/o Abdurahirnan 
Aynepui a I louse, Kavaratti Island 



? , 
I 	

cI 	r 
ji 	'I 	 r 

9 

10 

12. 

RaIjrnath 	B 
i1/o ii 	I 

Ia1iya1i I-1oue Kaarai Island 

Sdihath \' M 
[)Io Valiya Abdirdniman 
Vadakkurnelaclladam, Kavaratti IIand 

Rhiyarnbee1 P 
I)Yo Ahammed K P 
fottthapura, Kavaratti Island 

Beéf'athumma B.  
DIo Aboobackei 
Beeramthoda, kavaiatti Island 

. 

Applicants 

13. 

U 

Rähmth i3eegum P.P 
DIo.ttal K.•.1. 
Poehaiacheputa, Kavaratti Island 

P/Iai janath 
1510 Muthu Aynapuia 
Kuthpappcpui a, Kavaratti Island 

1 	w' ir 
dvot MFK B Gangesh) 

Vei1sus 

1 he Administrator 
Adrninistiatipn ol the Union Territory 
of Lakshadwcp, Kavaratti —682 555 

D1iiccloi (Sei\)ices) 
Administi atiph of the Union Territory 
ol' Laksh.adw¼dep (Secretariat) 
Ka'yaiatti 6555 

1 
I)i ectpi of In 1dusti ies 
Uiib I cii i t r 	akhadweep 
Kavaiathi ieesented by the 
Diiectoi oflndustiies Respondents 

(ByA 

2 

3. 



3. 	AnwarHussain 
I)Io.Essa 
Koflapuia 1-louse, Arnini 

4 	ajithaBeegürn 
l)/o Sayeed Abdulla Koya 
i3elt 1-louse, Amini 

laneëdathb . 

0 

D/o. Shai koyà. 
Monakkallachetta House, Amini 

Hssaihar 	11 
Sb .Moham med 
AIinihiechett House, Amini 

7 	KCNsai 
Sb lilaimsa 

..... 

Ku1t.aachetta House, Arnini 	 Applicants 

(ByAdvdcate i B Gangesh) 

Veisus 

1. 	The AdministratOr 
Adrnin.istr'at.ionof the Union Territory 
of Lai<hadweep,  Kavaratti —682 555 

2 	[)iiectoi olPanchayats 
l)epärtrnent of Pan chayats 
Adminitiafloii of the Union Territory 

555 

3. 
Uiibn TerritOry of çakshadweep 
Kavarathi represented by 
1)irëctor of Education T  682 555 



	

:;l 	...•... 	 . 	 . 	 - 	 --.... - . 

Ii 	I  

	

Arini Islan 	ntd by its 
ectie O'- 682 5 54 	 Respondents 

(By Advoèate Mr S Rdhakrhrlan) 

32 0A35012013 

Mohammed li9san 
S/o.Abdu 
Mohapurakkad House, Andrott 

2 	Abdul HaSsan 
Sb Ati.akoya 
Kathatt Hous, Andrott 

3 	Sayed Mohammed 
:S/O.Aboosalai:. 
Karchetta 1-louse., Andrott 

4. 	MohairirndFIUSSai 
.S/o:.Moharnrfled 	5. 

Ippathiyodä House, Andrott 

5 	hjuddeen 
SI9Zoythna l.oya 
1KeTkacjaF, Andott 	 Applicants 

1 

(By AyoCtMT(B Gangesh) 

	

• 	 . 

Versus 

1 he Adminitçator 
Administration of the Union Territory 
of Lakshac1wee1, Kavaatti -682 555 

2 	birector of lanchayats 
ppartnent of Panchayats 

mnnYp iitrtiofl of the Union Terntory 

	

S 1)tr? 	iL 	I 
1 •  

-1' 	r 
3 	DIstrict Panrclyat 

Kavarvr ep~ ented by its Chief Executive Officer-682 555 

4 	Village (Dwêep Panchayat 
Andrott Island represented by its 
Lxecutive Qfficer - 62 554 	 Respondents 

(By Advocae Mt S iadhakushnafl) 

S 



4. 	Yousaf 
S/o.Pookoya 
Puthiya Eddiyákkal House, Amini. 

(By AdvOcate: Mr. IK.B Gahgeh) 

Versus 

1 	,I Fle Administi ator 
Administration of the Union Territory 
pfks!1 adwee.P, Kavaratti - 682 555 

Diector of Panchayats 
6epartrneni of Panchayats 
Administi dticln of the Union Territory 

akhadweep 
k'varàtti- 682 555 

iitkf Women & Child Development 
Uin 1 ert tory of Lakshadweep 
Kaihi 
Repiesentpd y its Director 682 555 

Pa;nchayat
ep  Añär&t Island rresented by its 

Execótive Officer - 682 554 

Village (Dwëep). Pancayat 
Arnini Island iepiesented by its 
Fxeitiv Officer 682 553 

(By AdOcate 	'Radhaishnan) 

34  
III 

r1 	 r 

Applicants 

Respondents 



	

• 	r•J 	
•. 

Mohammedl Riyaz IK 

	

$/o P 	4iril !k 	j j 

2. 
Ii 

Mansoor Au: 
SIo.Muthukoya 
Pentamvelipura House; Andrott 

MOhammed Fdisal 
S/o.Sjddeeque. 
Makket I-16use;Andrott: 	 Applicants 

(By Advocate Mi K1  Gangeh) 

Versus 
• 	•. 	 I 

The Admnistrator° 
AdmIiiitrátion of the Union Territory 
of Lakhad'weep, Kavaatti - 682 555 

eparirnei df Animal Husbandry 
1ionTrtyof Lakshadweep, Kavarathi 

Rcpicsented by  its Director - 682 555 

3 	b1rebtrIpfnchayats 
P.ha'ats 
qf the Jnion Territory 

1Lakshad\iêe 
KavaráthL- 682 555 

4. 	/i'llag (bwèp) Pnchayat 
n.drott ls)and reprsented by its 

FcutiveOffcer - 682 554 	 Respondents 

(By Advë: Mr,Sâdhkishnan) 

35 OA35/2i 
I 	II 	 I 

N4 

 

CO 	
1 

Agatti 
U 

mm 



2 	MSkoOI1, 

3 	lPAhr'nad 
Sb M Yousuf 
Fhekkputhiya Veedu, Agatti 

KP.Hoiakö 
S/o.Aboobacker 
Karnalinalrni•yoda Puthya 111am House, Agatti. 

K8howkatha1i 
Sb Sydubukhaii 
Kondinoda House, Agatti 

6 	B Sharafudhcen t  
SboUrnrnerElIa 
Beeyak'uttiycda House, Agatti 

Mükthär. 
S/b..AbdullaKOya 
Vadakk Kunninamel House, Agatti 

A bdu •Rahirhiñ, 

ElI Hous Agatti 	 Applicants 

(By Advat t'14i 1 B Gangesh) 

Versus 
I 	 IF 

1 he Adrninistiatoi 
Adrmnistration of the Union Territory 
oil akshadwpep, Kavaiatti —682 555 

2 	Department 1 Animal Husbandry 
mon Ter itorç of Lakshadweep,  Kavarathi 

Reprcsented 'Vyl its [)ii ector - 682 555 

3 	ecci ofVichayats 
1)prtrprjt çf Panchayats 

isti4tin1oNhe Urion  Territory 
of akshad weep 
Kavaratti 	555 

4 	Village (I)weej) Panchyat 
A gatti Island' represented by its 
Executive Of±icr - 682 553 	 Respondents 



(By 

36. 

 

C 

 

(By 

App! icant 

 

T'hDifctor (Services) 
Admiiistrtibñoi the UPion Territory 
of L:akshadwep (Secretariat), 
Kavatatti 682555 

bepartineit QfAgricu!tul'e 
t,Jhi6b , :l ei i t6ty of Lakshadweep, 
KavatathiL 682 55.. 
Represerted b its Director. 

(By Advot Mr. . .Rdhakrisbnan) 

37. 	0A355/2013.. 

1. 	MuthÜkoya 
S/c.ShikO'a 
Kakkana! 1lOue Andrott 

2 	tAtt1clv 	' 

uitfadt lrltu1se, Andrott 

(By 

S 	
Versus 

1. 	'[he Adrninistratpr S  
Adminitration 1 the Union Territory 
dl'Lak,ldeej;. Kavaratti - 682 555 

Respondents 

Applicants 



2. 	rector o1Panhayats: Di  
Department of Panhayats 
Administration oltile Union Territory 
oFLakshadweep 
Kavaialti - 682 555 

3 	Dii ector ol Iort, Shipping & Aviation 
Union 1 en itory of Lakshadweep, Kavarathi-682 555 

Village (Dweep) Panchayat 
Androti Island represented by its 
Executive Officer - 682 .554 

(By Ad.'ocate: Mr.S Radhakrishnan) 

38. 	0A356/20.13. 

l - ajai:bmrnabi 
D/o.Koya IKi1ave M 
'j7i:iThiapdaI-Iou.se, Kalpeni 

M..KC4eriy&<oya 
SMQha11ed,Koya Haji 
N4am:ikkakada HQ1.tse, Kalpeni 

(1y Advocate: MrK.B Gangesh) 

Versus 

1. 	The Adrninitrator 
Adrriinistiation oIthe Union Territory 
)/ L akshadwecp, Kavaiatti —682 555 

2 	&ij èthr ofncha))ats 
eptrhent of Panchayats 

Adimsttion of theUnion Territory 
ofLakshalwp . 
Ka'aiatti - 62555 

. 

	

	Villa,e(lT)weèk) Panchayat 
Kalpeni ISlandi;epres&'ited by its 

Respondents 

App! icants 

Executive Off'icer - 68 552 	 Respondents 

(By Aydcae Mr.S 	dhkrishnan) 

39. bA'37I2OI 

A K Abdul Salabi 
S!ilp 



(as 

 

 

 

 

 

 

 

 

 

11, 

12. 

3. 

G4- 

A1ikakada1-libus'e, Ka1pni 
8. 

H 

Sb S'jJøy,'i t 
Ma1dur, J1pbh 	: 

PtSakeerHUs1I 
Sb Mohamme1 Koya 
:liêchj.tht1oii:,: .i:a1pi 

Abdul Lathéf: 
S/o.Pallath Kurhi Koya 
Nenenipapada House, Kalpeni 

Auakoya 	 I  
Sb Kasmi Ioya 
Kunhipuvalci' House, Kalpeni 

Abdi1 Nase 
Sb Muthu Koya 
Ma1rnikakaa 1-louse, Kalpeni 

M.K. KhaleI 
Sb.o.i-1amaKQ.ya 
Malrnikakaçla House, Kalpeni 

Mohanmd aser 
S/0., Mohammed Koya 
Peechi'ail 1-Iquse, Kalpeni 

Il' 	 I 

Marnmel House Kilpeni 

Cheriya Koya 
S:b.Ahpied. 	1 

Ncdyarn I louse, Kalpeni 

Mohimmed Koya 
0 

Chciyapui akad -Iouse, Kalpeni 

4bo1oçefl. V  

dda 1 1use, Kalpeni 

'I 

Koya 
46n1la1 I-Iouse Kalpeni 

. 



4' 	 I 
S 

0- 
II 

I 65 

TI N 

14 
'I?SPd 

I k iythaka1n 
oya 
use, Kalpeni 

15 Abçfulilakeem 
Sb 	cheriya Koya 
Melchedain House, Kalpeni 

16 Hajuommabi 
1)/0 Kasmi Koy 
Akkara I louse,, Kalpeni 

17. Huthaircth 
i)bb 
Aia!alai Hf?d, Kalpeni 

18 Rasheed 
Sb Koyamma 
Manjiycnam House, Kalpeni 

19 Abdul Gfooi 
Sb 	Kasmi 	oya 
Kadapuiathaillarn i-louse, Kalpeni 

20 M.,Coya 
.'.00. 

Meachdarn I-louse, Kalpeni 

21 I'!Saflya 
1)/b Moosa K C 
Puthiyapura 1-iouse, Kalpeni 	 Applicants 

(By Advocat 	Mi K E Gangesh) 

Versus 

1 fh Administi 14or 
dinitiatidn ofhe 1Jnion Territory 

akhweep, Kavarathi - 682 555 
1i 

2 baia4 of 1Agi iculture 
lJritbnjTeintoiry of Lakishadweep, Kavarathi 
Repres,ente1 by its Director 

3 Directoi of Panchayats 
Pancyats I)epartrnent 

? 	

ha 
Administi ation of the Union Territory 
ofLakshadweep, 	Kaviatti 



Respondents 

Applicant 

(By Ms.Shahna Karthikeyan): 

Versus 

Village (Dwep) Panclyath 
AitiJslaiid 	S 

the Ch4ir Person 
682 552 

Secretary 
Depatrnent of Panchayath, Kavarathi 

I)irectôr 
Fmpl9yment and Training 
Unin territbr 1  of Lakshadweep 
Ka'arathi 

(By Advot Mr.S db.akrhnan for R 2&3) 

41. 	OA39i2Oi3.: 

Muthuioy ' 	 I 

MarnpIrafrL Housç 
Arnini Island, Lkhadweep 

(By Advdcae: Ms.hahna Karthikeyan) 

Verus 

I. 	V11ag ([)wep) Panchayath 
\rnni island 
R'ernteci bA the Chair Person 

2S5 

2 	tthy 
i3prtment of Ftanchayath 
1Kavarthi —682 555 

Respondents 

Applicant 



• 
I I 	 I 

3 	içtpr 
'fnent aiØ 1 ring 

oiterritçy of Laks!adweep 
K'athi- 62555 

(By Advocate Mr S Radhakrishnan for R 2&3) 

42 OA62/2013 

Rabeehat ftü!la B.P.,'agd 35 yar 
Sb. MohmmedKoya T.N., 
Labourei, Kiltan, Residing at Valiyapura House, 
KiltnIIs1and 

(By Advocate Sii P V Mohapan) 

Versus 
4T'he Adminitator, 
UT of Laksliad eep, 
Kavaratti6 82: 55, 
.Electrical.Division, Kavarathy. 

Director O1.PatichaYat, 
Department of Panchayat, 
Adriçiisi atiFon  f UT of Lakshadweep, 
Kaatti - 	55 
h LILL 

 TFExecutive Officer, 
I1t.g Dwep anchayat, Kiltan-682 557 

(By Advocate Sii IS 1adhakrishnan) 

43 0A363/2013 

Yaser Arafath M Y, aged 28 years, 
Sb E Sedikoya,Labourer, Animal 
Husbandry Unit,1ltan, Residing at Moulana Veed, 
Edaya1a'l, 1 Kltah ts1aid 

(By 	 4ohanan) 

Versus 
1I1Il.T 	 I 

	

1 	fhAdminiator,c 
Ji of Lalshd1w<eep, 
Kavaiati682 555 

	

2 	Director of Panchayat, 

Respondents 

App! icant 

Respondents 

Applicant 



10-1  

1 	 -- 

Dep4trnent ç1 Panciayat, 
Administratibn of UT bfLakshadweep, 

1 j  

3 	
t  he Vetei inai)iAssIstnt Surgeon, 
Office of the Vter1naty Assistant Surgeon, 
(Ammal J-Ius'bandry  

Kiltan Island, Lkshaclwep-682 557 

4 	çhaiiperson, Villag Dweep Panchayat, 
Kiltan-682 557 

[By Advocate Sri S Radhakrishnan (R1-3)] 

44 0A364/2013 

Abdul Q bish,S/o.Sainul Abid P., aged 27 years, 
Malikakal,Kiltar!, U.T. of Lakshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal Flushandiy Depaitment, U . T.of Lakshadweep, 

Kavaiai.hi 

(By Advopat Mrs aisy I Daniel) 

Versus 

I he Adrh I h I s t 11 ator, 
Upiox Teiritoiy of Lakhadweep, 
K'aiathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchyat, 
Kiltan 682 557 

3 	Dii ~eqqr ol Animal Husbandry, 
UI ol' 11akshadwe6p, Ikavarathi - 682 555 

4 	1DIr ctor o[aIcla)ath bepartment of Panchayath, 

j.
'vaiathi  

[By Advcate Sri S Jahakjishnan (RI, 3 & 4)] 

45 	OAN0 366/2613 	
I 

Mohammed Kasim 
Sib Sayeed 
ka)Th'ipura 11u 
Aflrott.. 

 

2 	Mhanrned 1 lussain K C 

I 	 I 

. 

Respondents 

Applicant 

Respondents 



App! icants 

The Administrator, 
Adrninistratipn of the Union Territory 
oF Lakshadweep, Kavarathi - 682 555, 

The [)irect.or ofPanchayats 
I)epartrnent of Panchayats 

drnftiistratói f the Union Territory 
lshadweep Kávaratti —682 555. 

1 4h'a1weep [)eveloprnent Corporation Ltd., 
Pori Corti'6l Tower, Andrott - 682 554 
Represented by its Oficer in charge. 

Directorate of Art. & Culture 
Adninist'ain of the  U4uion Territory 
oF Lakshadweep Kavaratti - 682 555. 
Reresented h') its [)irector. 

I)irecidrofAgric11ture 
Iepartrpent, o' Agi icuure 
A4rnLntn4tior'of the Union Territory 
c Lik$hadweeIi, iavardtti - 682 555 

Village (I)\eep) Panchayat 
Androt Island iepieentd by its 
fxëutivedffi cer '— 682 '5 54. 

AthiOcatë Mr. .S.Radiakrihnan) 

OA 368t2'Oi3.H 

Nallakoya, ageq37 years, S/o. Pookunni A, 
1uthiy Clcttapokada I louse, Andrott 

II 

Sheikoya Thanga!, 

z. 
) 	 ; 'IF 

5. 

if 

(By 

46. 

2. yers, Sb 

Respondents 



rim 

10 

3 	S4ed M9hairred'Shlh budheen Thangal, aged 28 years, 
th House, Andrott. 

I 

t { 

4 	Mhainf4ec b'd Sihed 23 years, 

SIó Feikov1 ara1,'1ndeth House, Andrott 

5 	Mohartimed Salirn, aged 44 years, S/o. Kidave A, 

Panchanal I louse, Andrott 

Khair, aged .32 ye:as, S/b. Muthu, 
Puleenakeel Hbiiis'e Kavaratti. 

Abdulbari, agd34..years, Sb. Harnza Koy, 
Mona.kkal House, Amiii. 

Koya 	ed 4,4 years, Sb. Pookoya, 
Meelacheti I-louse, Aniirii 	 Applicants 

(By Adocate Sri K B' Gngsh) 

. 	 ,, 	 • 

Versus 

I. 	The .Adrnin.isUatQIT, 
Administiation of the Uion Territory of Lakshadweep, 

Kava1*ifli-682 555.: 

2 	Directot fPanchayats 
L5eparmc'nt otPanchayats, 
Adrntättori ,  of the Union Territory of Lakshadweep, 
Kvätt1 T 62 555 

	

I 	
;l 

3 	I)ejartricn of Agricultiire, Union Territory of Lakshadweep, 
Kavarathi, Iepresented by its Director - 682 555 

4. 	V.illáge (Dp) ancH,yat, Andrott Island, 
irested 	 Officer - 682 554. 

5 	Village (DwecpPdnchayat, 
Kavaiatti kiand,rcpresented by its 
Execuuve Officer - 682 555 

6 	 ia"y 
1esered by its 

Jedit' Ofifich I 	 Respondents 

(By Arvocat Sn S Tadhai ishnan) 

47 0A369/2013 I 



S II 	
71 

1 Sufeekei, aged 42 yearsS/o Sayed Mohammed, 
Va1i'apura JQUe Artdrtt 

2 Mohammed Nasei, aged 44 years, Sayed Ismail, 
Kerkkada House, Anditt 

3 Mçhamrned Ilussain, aged 48 years, Sb 	Nalla Koya, 
Pallipputa house, Andrqth 

4. Ktnhiseethikoy., aged 5i years, Sb. Muneer, 
Puthiyath House, Andrott 

5 Cheiiyakoya, aged 32 years, Sb 	Nallakoya, 
Perumpally House, Andrott 

 N6ru1 Amëii, 	ge:d 36 years, Sb. Shaikoya, 
Paridath Put.hjyaPura House, Andrott. 

 FlàinzakoSia, aged 52 yrs, Sb. Koya Kidave, 
ckrakka 	House, Ahdrott. 

8 Moham med Kasirn, aged 37 years, Sb 	Ahammed, 
Aynada Chetta Hose, Andrott 

9 u1aimai, aed 	3 ieas, Sb 	Nalla Koya, 
NnnqiaUa Hous, Andrott 

10. 
., 

Mohithrned Hussain,.ged 30 years, S/o. Pookoya, 
Pattakal ,Kai.t Hoi.se', Andrott 

11 Mohammed 	asirn A, aged 39 years, Sb 	Yousuf, 
Ammelam house, Andrott 

12 Pookoya, aged
=ott.

ars,Sbo  Sayed Koya, 
nKune1 I-louse  

13 sFee 	ed41 years, 	/o Koyamma A, 

1 	Li 

	

14 	tharnmedShafl, ag 3 ed 4 years, S/o. Thang Koya, 
ehery I ttiattam, Pokkad House, Andrott 

	

15 	ied Shihabpdhin, aged 32 years, S/o. Koyamma Koya, 
Shaikkinte VeethI Padipura, Andrott 

	

6 	Mohammed Riziwan All, aged 27 years, Sb Kunhiseethi Koya, 
PuthammadarIi'ouse, Andrott 



17. 

19. 

(By 

2 

3.. 

• 	

:. 	 :: 

Soudabi K C P, agod 29 1  years, D/o Attakoya, 
Kudambattu, iei iyapura House, Andrott 

Mohammed Kasim, ge443 years, S/o. Sayed Mohammed, 
Pappet House, Andron 

Kareem, aged 28 years, Sb Koyammakoya, 
Aliyathaia House, Adott' 

Avocate Sti K B Gangeh) 

Versus 

I he Adminitiatot, 
Administration pf the 1Jnion Territory of Lakshadweep, 
Kaaràtti-68255. 

Duectot o1P09hayats, 
Department or Panchayats, 
Administiation of the Union Terntory of Lakshadweep, 
Kavaratti - 682 555 

\(illage (Dveep) Panchayat, Andrott Island, 
iepsntei byits Eeutive Officer— 682 554 

Advocate Sit SiRadhakrishnan) 

OA 370/2013 

Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda House, Kavaratti 

(By 

App! icants 

Respondents 

Sb. Harnzath, 
aratti. 

3. 

2. 

Me 

7 

o. Koyamma, 
'aratti. 

irs, Dbo. Khamar Khan, 
tratti. 

Ayshabi, agd 36 yeats, Dbo Hamzath, 
.Kq: 6*1akoc- h'apuva House, Kavaratti 

Shameena, agb 36 years, D/o Ibnu Maja, 
Vah,yali Hous, kavartti 

36 ears, bi0 Harnzath, 
I3di [Ipu, kavarati 	I 

ii, 	
:..:.J 	•,t: 



13 • 	... 	.... H 	. 
8 	Ramld I3eegum '  agcd34 years, DIo Kasmi, 

H Muthihiyoda ouse, Kyaratti 

9 	Mujccb Rdhman, agcd 38 years, S/o. Abdul Khadei, 
I. 	 Applicants 

(By Advoc.at Si i K B Gangesh) 

Versus 

1 	The Administra:or, 
Administration hi the Union Territory of Lakshadweep, 
Kavaratti-682 5.55 

1)1 rector oI.Panchayatsç 
Department. Of Pancha'.a.ts, 
Administraiofi of the Union Territory of Lakshadweep, 
Kavaiaui - 682 555 

Directorate hf Medical and Health Services, 
Union 'Feri'ilry of Lal:hadweep, Kavarathi, 
Rercented byits Dftéctor - 682 555. 

Village (Dweep) Panchayat, 
Kavaratti klnd, represented by its 
lxecutive Officer 682 5 55. 

Village (Dwecp) Panchayat, 
Adrotti sInd,pseiited by its 
I xecutivc 011icci 	682 554 

(By Advocate Sii 	Radhakiishnan) 

49 	OA'7l/2O13 

 

Respondents 

P. Naseer, aged 35eas, Sb Kunhikunhi, 
Pall icam ilouse,. Kaväratti. 

1.) .1. Naseer.. tgd 3 yars, S/o Harnzath, 
Puthiya : 1 lan, iKavar.tti. 

3 	P Ramlal3ccgum, agci 34 years, I)/o Kunhi 
loovumcda I l)Use, Kavaiatti 

4 	P V Aoohacki aged 36 years, Sb Muthu 
Puthiya Vccdu, Kavaiatti 

Koya, 

Koya, 

 



3. 

. 

Shabcina i3ccgum, agei 24 year, D/o Au, 
I hckk N'l e I ai I!11am, kavaiatti 

SulaIKabi, dged. 43 .yis,:Io  Kojan, 
Puthiya II lam, Kavai atti 

AbdLll Razak,ged28: years, S/o Mullakoya, 
SarabiyodaHoe, Kak'aatti. 

(By Advocate: Sfi K.. Ganesh) 

Versus 

I . 

 

5 

6 

7 
App! icants 

The JLd!fliniStiatQI', 

Administratioi?of the 
U iii on lerri.toiy of La:ks :hadweep, Kavaratti. 

2 	Dcpcu tmcnt of Animal Husbandiy, 
Union 1crrity of Lakshadweep, Kavaratti 
represented by: its  f3irecto. 

3. 	Director of Panchayats, 
Department of 1anchayats, 
Administratidn f the 
Union leritory of I akshadweep, 
Kavaratti, 

4 	Villagc (Dwcep) Panchayat, 
Kavaiatti klaid icpiescnted by its 
lT*é.ëit•ie Of:cc:. 

(By AdVocate Sii S Radhakiishnan) 

50 0 A No 372/2013 

JtniaIudhccn, 
I 
 :,',S/0, Abdulla U C 

lvludakkiyoda I louc, 
Kadamat.  

(By Ad.\ócteMr K.I. (}.esh) 

Veisus 

1 hc Adminitiatoi, 
Admmivatioii of the Uruon I erritory 
o 	akshädA - 	:Kavaia-thi - 682 555. 

2. 	l'h Dirccioi (SerVi'ces) 
Adminiti anon 617  the Union Tei ritoiy 

Respondents 

Applicant 



of Lakhadweep (Sectariat), 
Kavaratti - 682 555. 

3. 	Department of Weight's & Measurets 
Union Territory of La.kshadweep, 
Kavarathi 682 .555. 
Represented by is 'Dinetor. 

(By Advocate Mr. S. Radhakrishnan) 

51. 	OA 373/20,1,3 

Abdul Saleem, aged 32 years, S/o NallakOya, 
Ummerthakkad.a I-louse, Andrott. 

2. 	M.M. Mohammed Iqba!,.aged 3.7 years, 
S/o Migdad, Meelad M.anzil, AndrOtt. 

(By Advocate: Sri K..B.. Gangesh) 

Versus 

The Administratc'r, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti .-68255 5 

I)irect.or of Panch.ayats, 
Departmertt of Pachayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

i)epartment of Sci'nce & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Envim'onmen.t Warden, 
[)eparttnent of Environment & Forests, 
Andrott-682 554. 

Respondents 

Applicants 

5. 	Village (I)weep) Panchayat, 
Androth Island represented by its 
Executi (Yf ieer$82 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 



7' 

52. O.A No. 380013 

Nasar P. Muhammed  Na.sar 
Sb. Na1lakoy 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Adniinistration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Teriitory of Lakshadweep 
Kavaratti I.lahd 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of tfte'Plant Protection Officer 
Androth, Uiiiñ Territory of 
Lakshadweep 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381/2013 

B. Saidali, S/o late Mohammed Koya 
Palliyacheita, Bandayam House, 
Agatti Island, T..Thin Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Territory of .  Lakshadweep.. 

K.G. Jama1uddin Aged 40 years, 
Sb late Utht, Miyathoda Kandawärgothi House, 
Agatti Islthd, Union Teiitory of Lakshadweep. 
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4. 	T.K. Sarnimbi, Aged Y6 years, D/o late Kunhikoya 
Keelaillam Thek.kee!apura House, Agatti Island, 
Union Territory of Lakshadweep.. 

(By Advocate: Sri N. Anikumar) 

Applicants 

Versus 

The Administrator, 
Union Territory of Lak.shadweep Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Unin Territory of Lakshadweep. 

The EmployrnentOfficer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Paiichyat 
Department of Panchayat, Kavaratti, 
Union I'errito'ry of LakslTadweep. 

The Executive O'ffieer/Spetial Officer, 
Village (Dwe(ap) Panchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The [)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfareinspetor, 
Women & Chief Development Office, 
Agatti Island, 

Union Territ.ry of Lakshawcep. 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. )A384I2O13 

Ishaque A.C., aged 35, Sb. Thnies T., 
Bus Helper, Ditrict Panchayat, Ki!tan, 
Residing at Arakkala Cheta House, 
Kiltan Island, UT of Lakshadweep. 

Abdul RasakK.C.,aged 37, 
Sb. Kasmikoya P.P.., Bus Driver, 
District Panehayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Island, UT of Lakshadweep. 

Respondents 
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3. 	Noorulla S.M., aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleane1•'istrict Panchayat, Kiltan, 
Residing at Sife Marizi!, Ki.ltan Island, 
UT of Lakshàdweep. 	 Applicants 

(By Advocate: Sri P.V. Moharian) 

Versus 
I . 	The Admiiiistrator, 

UT of' Lakshad weep, 
Kavaratti-682 .55. 

Director of Prchayt, 	 - 
Department of Pan chayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
District Panchayat., Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2.013 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Isniail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Is1atid Union Territory of Lakshadwep, Pin —682 552. 

Khalid Unnain, aged 40 years, Sbo. Mohammed Puthumamachetta, 
Arnini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachena, Arnini Island, UnionTerritory of Läkshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Arnini Island s  Union Territory of Lakhadweep, 
Pin - 682 552. 

Khalid A.P., aged 35 years, Sb. Alithohammed, Aliyachetta, 
Amini IslandtJnion Territory olLakshadweep, Pin —682 55. 

Jafeerula P 	2 'ears, S/b. Kid;ae Naduvatta Chetta, 
Amini Island, Union Territory ofLakshadweep, Pin —682 552. 



	

8. 	Abdul Sa1aiA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, A.iini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

	

9, 	Noorul F-lassan K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

Jalal B.M., aged 31 years, S/a. Ktiader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552.. 

U 

NajeebA., aged 31, S/o. KidavuT.C., 
Ayeshera, Amiiii Island, Union Territory of 
Lakshadweep, Pin - 682 552. 

Nafeesath U. aged 35 years, D/o. Eassa Kottappura, 
Unnarn, Amini Island, Union Territory of La1shadweep, 
Pin - 682 552. 	 Applicants. 

(By Advocate: Sri Shiraz 3hava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The I)irector of Panchayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The l)istrict Paiichayath, Arnini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin - 682 555. 

The.Village (I)we.ep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. O.A 388/201.3  

P.P. Amanula, aged 38 yearS, S/c.. Sayed 
Mohammed P.1<.., PuthiyaPandaram, Kiltan. 

Mubaraka Banu, aged 27 years, D/o. Ibrahim, 
C. Lavanakkal 1-louse, Andrott. 
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3. 	K. Sajeedkhan, aged 26 yars, S/o. Cheriyakoya, 
Kunnel House, Arnini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninisttor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayats,  Department of Panchayats, 
Adrninistf'atioh of the Union Terrjtory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of ILakshadweep, Kavaratti, represented by its 
Director-682 555. 

Assistant Settletnent Officer, 
Amini Island - 682 554. 

Village (Dwep) Panchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village ([)weep) Pa:nchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (l)'wp) Panchaat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Si S. Rad*hakrishnan) 

57. OA 390I013 

C.N. Abdul Iakeem, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. CheriyakoyaK.C., aged 48 years,S/o. Pookoya, 
Karupathaillam House, Kalpeni. 

K.K.Sadique.Ali,. aged 44 years, Sb. Mohammed C.P., 
Konhankakkada lIouse,Kalpeni. 

It 

C.N. l-labuabi, ted 50 ars, I)?o. Aftakoy, 
Cheriyannallàl HOuse, Kalpeni. 

1-lameedabi, ged 41 years, Dbo. Rainala:n, 



Pakkath House, Ka!pcni. 

6, 	A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanam I'hoam House, Kalpeni. 

7 	A K Muthubi, aged 53 yeais, D/o Cheriyakoya, 
Alikakkada HOuse, Kalpeni. 

K.K. 1-labusabi, aged 42years, DIo. Sayed Mohammed Koya, 
Kandamkalam House, Kalpeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda 1-louse, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam House,Ka!peni. 

Naseerna M,P., aged 33 years, D/o. Mohammed K.P., 
Mayamkakka.pura I-louse, Kalpeni. 

Hurnairath P., aged 42 years, DIo. Sayed, 
Poodiyath l-iouse, Kalpeni. 

C.O. Balkees, aged 53 years, DIo. YussafK.V., 
Chadachiyoda 1-louse, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobackcr, 
Kuttiyachada House, Kalpeni. 

M. Anwar,a.ged 37 years, Sb. M.P. Khader; 
Maral House Ka1peni. 

M.P. Hajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseema I3eegum, aged 36 years, Dbo; 1-Iamzakoya M.K., 
Cheriyacharn.an (3ath House, Kalpeni. 

K.K. Auakoya., aged 59 years, S/c. Aharned Kunji Koya, 
Kandamka!arn House, Kalpeni. 

Thangakoya,'aged 33 years, Sb. Chariyakoya E., 
Koliyala IIoii, Kavaratti. 

1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura House., Kavaratti. 



. 

• 	

. 

Jaffer, aged 3 years, Sb. Hasan T.P., 
Ka1di House, Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninaniel House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada 1-louse, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Ali, 
Kunnumpuram House, Kavaratti. 

ShamshadbeCgum, aged 31 years, Dbo. Kuttiyamrned, 
Kunnam House, K.avaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaijiam, Kavaratti. 

Noorul Ameen, aged 33 years, Sb. Sayed Buhari, 
Palalam 14OuSe .Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. 1-lasainar, 
Umbiyapura House, Kavaratti. 

Hussain B., a.ged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavatatti, 

Mohammedali T.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid IKhan, aged 39 years, Sb. Sayed Koya, 
Edanilam I-loOse, Kavaratti. 

Jassin C., aged 33 years, Sb. Ali K.P., 
Chonam Houe., Kavaratti. 

Mohammed Rafl, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura House, Kavaratti. 
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Mohammed $haffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya A1ikm, Arnini. 

Abdul Raheern, aged 34 years, Sb. Abdu Rahiman, 
Aynepura 1-louse, Kavaratti. 

Mushin, aged39 years, SIo.Nallakoya, 
Kuttithayapura House, Kavaratti. 

Akbar T.P., aed 33 years, S/o. Kidave K., 
Tharammakepura House, Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul Hameed, 
Pal amkakkada House, Kavaratti. 

. Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pal1ic.ham 1-louse, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kay aratt i. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., ded 	30 years, Sb. Khader, Again House, 
Kavaratti. 

Firozkhan, aged 27 yea. .rs, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul 1-lashirn M.l., aged 33 years, S/o. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, DIo. Ukkas, 
Urnbi.apura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Chama'athara 1-louse, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Harnzath, 
KunhibiyodaHouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura 1-louse, Kavaratti. 

M.T.P. Habeeb Rahrna.n, aged 43 years, Sb. Khalid, 
Melathiruvathapura 1-louse, Ka'aratti. 
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Moominath, aged 37 years, DIo. Kidav, 
Neliyampura House, Kavaratti. 

Halirna, aged 35 years, D/o. Koyamma, 
Thaleeképural-louse, Kavaratti. 

56, Sayed Abdu!.Taheem, aged 46 years, S/o. Haji Sayed Shaikoya, 
Ummarmanoda House, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mi11ahi UP., aged 38 years, D/o. Hamzath, 
Ulikanapura House, K.ava.ratti. 

Sayed Abdul Jaleel, aged 39; S/o. Aboobacker, 
Puthiya KLrnnrnka!rn, Kavaratti. 

Muhsin, aged 38 years, $I Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam I-louse, Kavaratti. 

Mriyommabi, aged 36 years, DIo. MOhammed, 
Kattiku lam House; Kavaratti. 

Mohammed Shafl aged 33 years, Sb. Ahammed Haji, 
Pakichipura House, KaVaratti. 

Mubeèha, aged 23 years, I)Io. Sayed Poo; 
Ne1iy4ippuraIoue, Kavaratti. 

Salma,'aged 22 years, D/o; Cheriyakoyá, 
Vadaki:1.a pura House, Kavaratti, 

M uhanmed,aged 32 years, Sb. Attakoya, 
Vadkilapui'a, Kavaratti. 

Sairahanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Mad1 House, Arnini. 

Mohammed Ali P.M., aged 27 years, Sb. Hamza, 
PuthiyaMani1, Amini. 

Cherkoyaaged 41 years, Sb. Abdul Khader, 
Pandai am 1-louse, Amini 
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70. Cheriyakoya M.C., aged 32 years, S/o Hameed, 
Melachetaa House,Kadmath 

	

71, 	Shafee V.P., aged 39'ears, Sb. Isrn'ail, 
Vadakki1apui'a House, Kadmath. 

Fazeerali N.M., aged25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Hameed, aged 21 years, Sb. Ibiahirn, 
Melachetta 1-louse, Kadmath. 

NajmudeenP.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, S/c. Khader, 
Attalada 1-Ioüs,Atdmth. 

Muthubi A.K, aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
A1iyathammda Bithathabiyyapuram House, Androth. 

Asmab, aged 38 years, B/c. Koyamma A., 
Mayyampo kkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyarnma, 
BappathiyOda 1-1 -ouse, Androth. 

Nusaiba A, aged 45years, Dbo. YousafM.P., 
Achammada 1-louse, Androth. 

Khaulath L., aged 38 years, D/o. Nallakoya T., 
LavankkaI House, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-louse Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada 1-louse, Adroth. 



Naseera BanU M.K., aged 40 years, DIo. Kunhi Koya, 	 S 
Moo1akd 1-I6use,Androth. 
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Kadee.sbrnnabi L., aged 40 years, D/o. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 
Thachery House, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinamrnada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

1-larneedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

SafiyaiM., aged 39 years, DIo. Nallakoya M., 

MathiFt,ousé;AndrOth. 

Rahil M. aged 39 years, D/o. Nallakoya, 
Mathil:House, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussaih, E.K., aged 48 years, Sb. Seethikoya, 
Edaya1 House, Androth. 

Sayeed4ohâmmd Koya L., aged 54 years, Sb. Kader P., 
Lavanaa1 ouse, Androth. 



Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashadaouse, Androth, 

Ismail, ged 40 years, Sb. Lava Burhikage Moosa, 
Kunnufnange 1-louse, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada 1-louse, Androth. 

Pookurihi, aged 31 years, Sb. Saye Mohammed, 
Keechelam House, Androth. 

M.P. Mohammed Husain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus  

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Department of Panchayáts, 
Administration of the Union Territory of Lakshadweep, 
Kavar4tti - 682 555. 

3 	l)irector, Department of Labour and Employment, 
Administration o the Union Territory of Lakshadweep, 
Kavartti - 6.82 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

I)epartnient of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

1)epartnent of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kaviti, iepresented by its Director— 682 555 

7 	Departinent of Fi'heries, Administration of the Union Territory of 
akshddweep, Kavaratti, represented by its Director - 682 555 1  

8. 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented y its Director-682555. 



Lakshadwee Khadi and Village Industries Board, 
Kavaratti, re.resenred by its Chairman - 682 555. 

Revenue Su'Divisional Officer, Kavaratti Island —682555. 

Sub Divisioral Officer; Amini Island - 682 554. 

Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

LakshádeDist.ict Panchayat, District Panchayat (HQ), 
Kavarani, 

represented by its Chief Executive Officer— 682 555. 

Village (Dweep) Panchayat, Kalpeni Island, represented by its 
Executk'e Officer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

16, 	Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

Village (Dwep) Panchayat, 
Kadarñah island, represented by its 
ExecUive Officer - 682 553. 

Village (Dweep) Panchayat, 
Androth:lsland, represented by its 
Executive Omce'r - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392I2013 

Husaih, Sb Aboosala, 
Sai amappada (Konchukakada) House, 
Agdffit working as Cleaner, 
RGS H0spit1, Agatti 

2 	Shukoor, sib late Kidave, 
Pakrurnupaida 1-Louse, Agathi, 
Preseniqking as Cleaner, 
RGS 1-Iopita1, Agatti. 

3, 	Lathed, S!Atta.koa, 
Kalkandiyoda House, Agathi, 
Presently wrking as Cleaner, 
RGS 1710spita1, Agatti 

LI. 



	

.4. 	Hameedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

	

5. 	Subaida D/ Mohamed, 
Kulaloda House, Agathi, 
Present1y46king as Cleaner, 
RGS 1-lospital,' Agatti. 

Hajara, D/o late Hyder, 
Beepapada House, Agathi,. 
Presently working as Cleaner, 
RGS 1-lospita!, Agatti. 

Sheernabi, D/O late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital,. Agatti. 

Abida, D/o Hameed, 
Mak1dachoda House, Agathi, 

.Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikia, D/o Moharnd, 
Koylarn llouse, Agathi, 
Presently working as Cleaner, 
RUS l'Iospital, Agatti. 

10 
	

Sulainái, Sb 1-larnza, 

Pre ri 
Ka1aniith iyoda House, Agathi, 

e'iI woki ng as Cleaner, 
RGS 1-Rspital, Agatti. 

Maharndod, S/o Koyassan, 
Aniperpally House, Agathi, 
Presentl' working as Cleaner, 
RGS Hospital, Agatti. 

Sailulla, Sb Abdurahirnan,  
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hspital, Agatti. 

Abdirna, S/o late Hamza, 
Mlffl 	1-tOuse, Agathi, 
Presi1wbrking as Dhobi, 
RGS 1-lpitàl, Agatti. 

7. 
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1 4. Abdulkacier, 	/o Umrner, 
Bikdçl 	House, Agathi, 
Preei1Ly6king as Dhobi, 
RGS I Ipiti,Agalti 

IS, Abdula,S/ohKhalid, 
Kandavar Gçthi 1-louse, Agathi, 
eresentiywoking as Cleaner, 
RGS 1-lospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

L The Adiiiinistator, 
Union Ferrito,iy of Lakshadweep, 
Kaviatti.-682555 

 '1'heC1airpe6n, 
\'i1!a(D) Panchaat, 
Agátti kIand 	Union Territory of Lakshadweep 682553 

 The Mcdical Officer in charge, 
Community Health Centre, Agatti Island, 
Unibri Territory of Lakshadweep 682553 	 Respondents 

(By Advoai: Sri S. Radhakrishnan (Rl&3)) 

59. OAI.2O13 

 C. 	aged 44 years, 
5/0 5 iijClireyammakada House, 
KadiiI Skilled Labourer,. 
Office ofth& 'Assistant Engineer Electrical, 
Eecti'icàlSiib Division, Kadamat. 

 K.P. Jàlàluddeën, aged.41.years, 
S/a .Haiibed Madkinachetta, Kattipura House,... 
Skill ed.lãbdu rer, 
ofnc:ohe Assistant Engineer Electrical, 
Elctiià....Division, Kadamat. ib 

 aged 31 years, S/o late Nallakoya 
Kuili.i-Iouse, Kadarnat, Skilled Labourer, 
Off'icclAssistant Engineer Electrical, 
ElctiiaI Sub Division, Kadarnat. 

 B.M. Asadul.la, aged 42 years, So 1-larneed Mëlachetta, 

. 	
. 

flU:. 

0 



I 
B iriyohmadtHouse, Kadamat,'Skilled Labourer, 
Office o[,ihssistant Engineer lElectrical, 
Electiical Sub Division, KadamaL 

5. 	K.P.lunhikya, aged 41 years, S/o late Hassainar, 
KeelàchcrryT-louse, Kadamat, SJdlled Labourer, 
Offlce bf.the AssistantEngirieei', Electrical, 
Electrial Sub Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
Unior Territory of Lakshadweep, 
Kavaratti-682555. 

2.. 	The DirectorofPanchayat, 
Department of Panchayat, 	- 
Administration of Union Territory of, Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Asistant Engineer, Electrical, 
Llectjiea Sub Division, Kadamat-682 556. 

'1'hairpi:on, 
ViIlgcvep Panchayat, Kadarnat 682 556 

(By Advocate Sri 1S Radhaishnan(RI-4)) 

60. OA394/2Q13. 

UP. Jamal, S/p CO. Koyamma, aged 39 years 
working àkilied Labourer, 
Aniii1Hubndry Unit, 
Union Ieinloiy ofLakshadweep, Kalpeni 682 557 
andueidin:t Umprampappada House, 
KpenieLsl.aiid682 557. 

Slo late M.K. Hamzakoya, aged 43 years 
working as Skilled Labourer, 
Añinb14üsb.ndiy Unit, 
UinTrritby of Lakshadweep, Kalpeni-682 557 
and rSi.d1ng at Thithiyapada House, 
l(älpeni Isla6d-682 557. 

M. l-lydcr, S/b late M.K. Yousef, aged 43 years 
workigs Csual Labourer, 	- 

:- 
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Animal l-Ius'andry Unit, 
Union rrei. 1.it rofL akshadweep  Kalpeni-82 557 
and residing  df Manchiyanam House, 
Kalpeni.ilarj.d-682 557. 

K.Oi Mobam.ned lbnu'Jaffer,S/oK.P. Sayed, aged 44 
years, y\orkingas Casual Labourer, 
Anixhal FJus ridry Unit, 
Union 1 eiitory of Lakshadweep, Kalpeni-682 557 
and;èsidingt Kakatchiyoda House, 
Kalpeni Jsland-682 557. 

M.K. Naseer; S/o P.CheriyakOya, aged 33 years 
working as Casual Labourer, 
Anirhal Husbandry Unit, 
Union Teritory of Lakshadweep, Kalpeni-682 557 
and residixg. Main ikakkada House, 
Kaipeni. IsIar6S2.57... 

M. Kalam, S/oM.C. Muthukoya, aged 34 years 
wokirg as 	ual Labourer, 
Anitnal Hubàndry Unit., 
UrimTe:rritry. of Lakshadweep, Kalpeni-682 557 
and 1LId1ngat Maral House, 
Kalpeni Isl4d-682 557 

K.K. vbha.nimed Rafeeque, S/o V.K. Kojankoya, aged 45 
y.ai:,.wpiPg as Casual Labourer, 

Animal Husbandry. Unit, 
Union Terriry of Laksbadweep, Kalpeni-682 557 
and esic1ing atKahdam.kalarn. Hodse,.. 
Kaenisipd-.682' 5 	............... 

8 	M unya, S/o late M C Ahmedkunji, aged 47 years 
workib scasual  Labouter, 
An 	usandry Unit, 
Uni9ri' Ten itoiy of Lakshadweep, Kalpeni-682 557 
and rcsingt Maial House, Kalpeni Island-682 557 

9. 	K.O. A dulS,aiam, S/o P. Assainar, aged 39 years 
working as Cual Labourer, 
Ahimal Husbandry U.nit, 	. 	.. ...... 

UniOn .Teiiitry of'Lakshadweep, Kaleni-682 557 
and,, resijing at Kakatchiyoda louse, 
Kapeoi I'slanid-682 557., 

10 	P p Musthafa, S/o late Sayedmuhammedkoya, 
aged 17 ' eats, woi king as Casual Labourer, 
Anti1 lu.s'ndry Unit, 	 '... 	 , 

1 	'r, 
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L 	The A 1 n i strator, 
Union 1 ruitcrv of Lakshadweep, 
Kav.ar-62 555 

The DireetorofPanchayat, 
Departhent Of.Panchayat, 
Admin"Istratibil of Union Territory of Lakshadwecp, 
Kavaratti-6825 55 

The Chief Executive Officer, District Panchayat, 
Kavaratti-682555; 

(By Advocale:.Sri S. Radhakrishnan) 

62. OA 400I13 

P.P. Siràj, abd 44 years, S/o M. Subair, 
Puthiya Pandaiam House, Agatti Island, 
UniQn Territory of Lakshadweep. 

Respondents 

2. 	Nouhid A1i ged-32 years, S/o U. Sabjan, 
Keela Saramma Pada House, Agatti Island, 
Union Territ(ry of Lakshadweep. 

M.l. Abdul Naer, aged 28 years, S/o M. Abdul Rahiman, 

Më1 a I:ljoni 1:louse, Agatti Island, 
1 örritory of Lakshadweep. 

T.P. Ti 1id aged 30 years, S/o Kidave, 
Me1FHñ:FoUse, Agatti Island, 
Union. 'Iertry of Lakshadweep. 

K.C. AbduiShukoor, aged 38 years, S/o Kasmi, 
1Kariyamachett I-louse, Agatti Island, 
UniOn TerritOry of Lakshadweep. 

M.P. N,amddin, aged 27 years, S/o M. Abusala, 
•Meiapu.a IIouse, Agatti Island, 
JfljQfl ft 	ry of Lakshadweep. 

(By Ad.bat: Si N. Anilkumar) 

Versus 

1he ALlninisltrator, 
Union Territory of Lakshadweep, 
Kavai'ti.-68SS 1 

The Chairperson 

Applicants 
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Union Territoiy of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada HQuse, 
Kalpeni lsland-682 557. 

(By Advdcate: Si . Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti -682555 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TcrriOiy.  of Lakshadeep, 
Kavaratti,-682555 

3 	The Chief Executive Officei, District Panchayat, 
Union 1 crritoiy of Lakshadweep, 
Kavaratti,-682555 

4 	1 he Vctciinaiy Assistant Surgeon, 
Village Dwëdp Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Saiul i\hid., S/o Yusuf, aged 40 years, 
Cheriyaiiinallala House, Kadamat, 
He1p'i Ditict Panchayat, Kadarnat. 

Abdul Shukdor, S/o Sayed Au, aged 41 years, 
Ukkayachetta 1-louse, Kadamat, 
Bus Drivcr, District Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakam House, Kadamat, 
1-lelper, District Panchayat, Kadarnat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Keeri \/lahal 1-louse, Kadarnat, 
1-lelper District Panchayat, Kadamat. 

(By Adv6a1: Sri R. Sreeraj) 

V 	 Versus 

S 
Applicants 

Respondents 

Applicants 



Village (Dweep) Panchayat, 
Agatti Isla d, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255. 1. 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255l. 

The Chief Executive Officer/Special Officer, 

Village (Dweep) Panchayat, 
Agatti Island, Unon Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha N,P., S/o Nallakoya P.V., 
aged 3 1 years, Nenampappada (I-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
1)epartment of Science & Technology- Kalpeni.Dweep. 

Affefudheen A.K, 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology -

Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-68255 5. 

Applicants 



4. 	The I)irector, 
	 S 

I)epartment of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 .  years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,rnai Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	. 	. 	Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
1(1 Itan island, Lakshadweep-682 557. 

The Chairperon, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Horneopathic Unit 
Kiltann Dwcep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 
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 The Adhiinistrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

 The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

 I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

 Mission Director, 
National-Rural Health Mission, Kavaratti-682555. 

 Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrihnan (Ri, 3 to 5)) 

• 	 66. 0A423/2013 

 Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam I-louse, Agatti, 

 Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohainrned M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

 F-Iafsath lvi., aged 46 years, Dbo Ummer, 
N400tharnrnada House, Agatti. 

 Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

 Urnilla T.P., aged 54 years, Dbo Khader, 
Thekki!appura House, Agatti. 

 Ummer C.K., aged 54 years, S/o A!ifT.P., 
Chekkaldal House, Agatti. 

 Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

 Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



S S 

1 0. 	Saromma M., aged 39 years, D/o Harnza, 
Mariyathoda 1-louse, Agatti. 

II. 	AshrafA.K., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda I-louse, Agatti. 

Abdul Razzak R,, aged 33 years, S/o Harnza U., 
Roul lammadà House, Agatti. 

Shaffabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocte: Mr. K.B. CIangesh) 

Versus 

The Administrator, 
Administration of the: Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of.P.anchayats,. 
Administration of the Utiiori Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directo'ate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutiv Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. 	()A 444/12013 

Aboosal ih, S/o Rasheed Koya, 
Padalapura, Kiltanisland. 
Union Territory of Laksbadweep,Pin-682558, 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

I. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



The Director of Panchayat, 
Union TelTitory of Lakshadveep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Parichayat, 
Kiltan Island, 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island, 
Union Territory of Lakshadwee 
Pin-682558. 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. 	OA 453/2013, 

I. 	Hameed K., S/o Abdul Rahman, aged 36 years, 
Keelaillam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o. Badar K, aged 28 years, 
Kuttukum (H) Ki ltaii Island, 
Union Territory of Lakshadwee. 
Workiig as Casual labourer in 
Lakshidweep Building Development Board, Kiltan. 

Hisminoor, S/o Mohammed; aged 38 years, 
Pakkiyoda (1-1) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Ponkutli, S/o Pookoya, aged 48 years, 
Surambiyoda (I-I) Kiltan Island, 
Union Tlerritory of Lakshadweep. 
Work itg as Casual Labourer in 
Lakshadweep Building [)cveloprnent Board, 
Kiltari. 

Respondents 

Applicants 
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(By Advocate.: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 	 . 

Versus 

The Administrator, 
Union Territory of Lakshad weep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S.  Radhakrishnan (RI, 3 to 4)) 

69, 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally I-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Admintration of the Union Territory 
of I.akhàdwep, Kavaratti - 682 555. 

The Director (Services) 
Administrtidn Of the Union Territory 
of L.akshadwee.p ($ecretariat), 
Kavar6fti— 682 555. 

Uepartment of Science and Technology 
Unton Tercitoryof Lakshadweep, 
Kavarathi —682 555. 
Reprsnted by its. Director. 	 Respondents 

(By AdvocatM r. S. Radhakrishnan) 

70. 	OA 492/201.3 



K. Bushra Begum, W/o Hakeem, 
Aged 27 yeats, Casual Labour, 
Office Of the:Veterinary Assistant Surgeon, 
Animal 1-iusbndry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. I-Iai- inarayan) 

Versus 	- 

Union of India rep. By 
the Administrator, 
Union Territory of akshadweep, 

• . . 	. 	Kavaratti Island, Pin- 682555. 

The Diiector of Panchay:at, 
Departpient of Panchayat, 
Union Territory of Lakshadweep, 
KavarOtti Island- Pin- 68.2555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Anini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
Village (Dweep) Panchayat, 
Arnini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (RI -3)) 

71. OA 499/2013 

Rahmath Beegurn Keelakunnikkam, 
W/o. Mohammed BK, 
Data Entry Operato: (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory ofLakshadweep. 
Residing at Keelakunnikkarn House, 
Kadamat Island 
Unionferritory of Lakshadweep, PIN - 682 556. 

Mohailirned Shall Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village ([)wep) Pnchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat Island, 

Applicant 

Respondents 



loi 	 S 
Union Territory of LakshadweeP, PIN —682 556 	Applicants 

(By Advocate Mrs, Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitrnent of Rural Development) 
Kavaratiji. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National•• Rural. EmpI oyrnerit Guarantee Act,. 
Office of the Programme Officer, 
National Rural Einpl oyment Guarantee Act, 
Kadamat, Union Territory 
of Lakhadeep. 	 . 	Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, StreL Light Maintenance 
Village Dweep Panchayath, Amini Island 
Unidn Territory of Lakshadweep 
Permanent address : Kunninarnel I-louse 
Amini Island, Union Territory of Lakshadweep 
in-68252 	. 	 Applicant 

(By Advocate: MI.TCG Swamy) 

Versus 

The AdThinistrator 
Union .Thrritoty of Lakshadweep 
Lakshadweep Administration 
Kavaratti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti 682 555 

3, 	The Secretary (Panhayats) 
(Directorate of Panchayats) 



Administration of the Union Terrory 0 1 Lakshadweep 

Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini island; 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Di\'ision 
Union Territory of Lakshadweep 
Amini island - 682 552 

6......he Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti —.682 555 	•. 	

.. . Respondents 

(By Advocate: Mr.S.Radbakrishnan (Rl-3,5&6) 

	

73. 	O.A No. 509/2013 

Maieeha Beegum K.C. 	. 	. 
D/o. Indeen Kandilath 
Kavai hetta I-louse, Androth. 

Shahida Begum K.,. 
D/o. ithmzakoya 
Kandiath I-louse, Androth. 

SubaidaM.. 
D/o. Kidave U.K 
Makket' I-louse, Androth. 

Aysha:Bcegum P.V.K 
D/o, Y a R:oo b P.11, 
PuthiyPentamveli Kad 
Androth.. 

Rahmath I3eegum IQ 
D/o. I1amzakoya P.P, 
IKunhali i-lOuse, Androth. 

'i'hahira L. 
D/o. Seethi Nalial 
Iavanai(al I-louse 
Androth. 

Sub'aidä A. 
D/o. Syed Mohammed M. 
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Aliyathara House, Androth. 

8, 	Fathiuitathu Suhurabi P.V.K 
DIo. 	jd P.V.K 
Pentarnibeli Kad, Andioth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandi1tth House, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

11 . 	1-laseena I3eegum C.P.1 
Dbo. Abdulla M.P 
Chemmachery Puthiya 111am 1-louse 
Androth. 

12 	1-labsabi PUP 
DIo. Fâkarukdheen K. Cheriyadam 
Ummaffiabiyapura House, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The A4ministrator, 
Admintation of the Union Territory 
of I.akshadweep,Kayarathi —682 555. 

2 	Duectoate oIlndustiies 
Union .Territory of Lakshadweep 
Kay a rth i, represented by the 
Director ollndustries —682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557 

(By Advocate: Mr. S. Radhaishnan) 

74. OASIO/2013 

l-laseera 	1-laseenabi Therakkal 
Thet akkd.I House, Kadamath 
Data Ey Operator 
V il1agèt.weep Panchayath, Kadarnath 

(By Advocate Mr.J.Sieeraj) 

Applicants 

Respondents 

Applicant 



V ci's us 

1 . 	The Administrator 
Union Territory of Lakshaweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadwep 
Kavaratti - 682 555 

'l'he Executive Officer, 
Village (Dweep) Panchayath 
Kadamat --682 556 

The Chairperson 
\/illage (Dweep) Panchayth 
Kadamat - 682 556 

The I)istrict. Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. OA 557/2013 

K.V.Nasecr 
Kodavalappu House,.Ki Itan 
Cook, Government Senior Secondary School 
Kiltan 

K.P.Dawoo'd 
K ii appu ra 1-10 use, Ki 1 tan 
Peon, Government Senior Secondary School Applicants 
Kiltan, 	............ 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

\'ersus 

The Ad liii Ii! strator 
Union Territory of Lakshdwep 
Kavai'atti - 682 555 

2. 	The Director of Panchayath 



• 	 --. 

'10.6 

Department of Panchayath •1 

Administration of Union Teritory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 1  
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 . 	Respondents 

(By Advocate: Mr.S.Radhakrishnan.(R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadeep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K adamat h 
Residing at Kailiyammakada 
Kadamath Island 

KK.Khalid 	 . 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

PAmanulla 
Cook, Government J.B.School 
Kadarnath 
Residing at Kunnumpura 
Kadamath Island 



4To7 

ljmmer P.P.I 
Cook, Government J.B.Schoo! 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.Schbol 
Kadarnath 
Residing at Kadamath Is1arid' 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharla! Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadarnath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, .Jawahar!al Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Head Master 
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S 
Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.RadhakriShflan) 

77. OA 567/2013 

Habeebulla P.M 
Puthiya Ivialika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director olPanchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal• 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr,S.Radhakrishnafl) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 
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5. Muhammed Salih 
Aynepura House, Kavaratti.. 

6, Fareeda Beegam 
Molokepura House, Kav,atti. 

 Saleem 
Pallicham House, Kavaratti. 

 Bamban 
Nambicharn House, Kavaràtti. 

 Sayed Abdullakoya 
Chendipura House, Kavrtti. 

 Nafeesathbi 
Poodiyarn House, Kavaratti. 

 Jamaliyath 
Thirinipura House, Kavaatti. 

 FazeelaBeegum 
Kannipura F-louse, Kava;nafli. 

 Ummer 
Thirinikad House, Kavartti. 

 Firozkan 
Athnachammada House,Kavaratti, 

15, Jaffer 
Marikilam I-louse, Kavarätti. 

 Amanulla, 
Mela 111am 1-louse, Ka\aratti. 

 Sirajudheen 
Molokepura House, Kakratti. 

 1-Iiyasudheen 
Chamayathapura I-louse, Kavaratti. 

 Fathahudeen 
Kadapurathaba House, Kàvaratti. 

 Muneer 
Kuttipapepura House, Kävaratti. 



.WD 

21 
	

Ash i k 
Puthiya Al ikorn House, Kavaratti 

22 
	Muhammed Musthafa, 

Achadapurakatt I-1ouse\ndrott 

Li 
	Mujeeb RahrnanT.P, 

Thaleka Pura, Kavaratti. 

24 
	

Jamhar Hussain 
Beeranthoda House, Kavaratti. 

25 
	

Muhsin 
Beecanthoda House, Kavaratti. 

26 
	

Raul 
Chettipura 1-louse, Kavaratti. 

27. 	1-lazarath. 
Chungam House, Kavaràtti 

2$. 	Khalid 
Thottathapura House, Kavaratti 

(By Advocate: Mr.K.B.Gangeh) 

Versus 

1 . 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti-682 555 

Director of Panchayath 
Department of Panchayath 
Admin istrationof Uhion Territory of Lakshadweep 
Kavaratti - 682 555 

Director ofAgicu1ture H 
Department of Agricu1tire 
Administration of Unibn Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
Department of Animal 1-Fisbandry 
Administration of Union Territoty of Lakshadweep 
Ka\/.aratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Exective Officer, 

App! icants 



Pin682S54 	 Respondents 

(By Advocate: Mr. S .Radhakrihan) 

79. OA 582/2013 

Rasheed Koya 	H 
Multi Task Employee 
Public Library, KilthanL 
Residing at Kilthan 

Smt.Sulfabeegum 	H 
Cook, G.l-l.S Kadmat 
Residing at Me!achettaJ-1aijumakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr,P.V.Mohanan) 

VersUs 

• The Administrator 	1 

Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 55 

The Library and Information Assistant 
Office of Library and Iriforrnation Assistant 
Public Library, Kilthan v1s.1and 682 557 	 Respondents 

(By Advocate: Mr.S,Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., S/Q. Abdulla KoyaP.S., 
Shaiknaveed (14), Kiltah Island P0., 
Union Territory of LakhàRveep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sredharan) 

• 	Versus 

I. 	Union Territory of Lakhadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2. 	The Directoi of Pänchayath, Union Territory of Lakshadweep, 

/ 
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Kavaratti island Pin - 682 555. 
	 S 

TheChairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin —682 558. 

The Executive Officer, Vi1lag (Dweep) Panchayath, 
Kiltan Island, Union Territory ofLakshadweèp,. Pin - 682 558. 

The Library and InformatiOn Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnah,(Rl, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. I-amzath, 
Sara Manzil House, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Ganesh).1 

Versus 

The Administrator, 
Administration of the Unio.nTerritory oitakshadweep, 
Kavaratd-682 555. 

Director of Panchayats,n 
Department of Panchaats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555 

Department of Education, Administrationofhe 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Direct.oi' 682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 554, 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. 0A635/2013 	i 

. 	Fathahudheen K.P., aged 40 years, S/o:.Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

2. 	Younis, aged 31 years, S/O. Abdulla, Mariyathoda House, 



Agatti. 

3. 

 

K.M. Shahida, aged 40 years..DIo. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

4. 	K.M. Amina, aged 46 years'.. 10/6 Abdul Rahman, 
Kuttiyam Mukriyoda Hous;.gatti. 	Applicants 

(By Advocate: Sri KB, Gangesh), 

Versus 

The Administrator, 
Administration of the UnionTerritory of Lakshadweep, 
1,,',avaratti-682 555. 

Director of Health Services, 
Directorate of Health Services,; 
Kavaratti - 682 555.. 

3, 	Medical Officer in charge,:!;. , : 
Community Health Centre,;Agatti —682 553. 

4. 	Medica? O(ficer in Charge,, RvOanôi) SpecaYty Hospta, 
Agatti —682553. 	4.. 

5. 	Village (Dweep) Panchayat Agatti Island, represented by its 
Executive Officer, 682 553. 	. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 

Fareeda Beegum MI., Meppada 111am, 
Agatti Island. 	. 	., 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Uridrtëftitory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director ofPanchayats, 
Department of Panehayath, 
Administration of Union Territory of Lakshadweep, 
Kavaratti 682 554. 



Project Manager, Desiccated Ccnut Powder Unit, 
	 S 

Lakshadweep Development' brporati on Ltd., 
Agatti, Kavaratti - 682 554 

The Deputy Director (Admri.),.Lakhadweep Development 
Corporation, Kavaratti 682"54. 

Village (Dweep) Panchayá 
Agatti Island, represented by, its Excutive Officer, 
682 553. 	 . 	. 	 Respondents 

(By Advocate Sii S. Radhakushnan) 

84. OA 822/2013 

B.P. Navs,'Agecl 2.7 years, Sb. 
ValiyapuraI-Iouse,.Ki ithan Island 
U.T. ofLakshadweep.  

(By Advocte: Sri P.V. Mohana)''': 

Versus 

I. 	The Administrator, 	 • 

U"l' of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Pan chayat, 	. 
Administration of UT of Lk'hadweep, 
Kavaratti - 682 555: 

The PrincipaL Government Higher Secondary School, 
Kilthan Island - 682 556. 	"•' 

85. OA 880/2013 	. 

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshadvêe 1 '682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator  
Kavarat'ti Island —682 555''L 

Applicant 

Respondents 

Applicant 
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Director of Panchayath 
Union Territoty of Lakhadweep 
Kavarattj Island-682555 

The Senior Adminjstráje'Officer 
Education (District ParcIyath 
Union Territory of Lakshadweep 
Kavarattj Island - 682 5:55 

The Principal 
Government Senior Sçondary School 
District Panchayat, KiltanIsland 
Union Territory of Lakadweèp 682 558 

(By Advocate: Mr.S.Radhal(rishnan) 

86. OA 898/2013 

K.C.AbdujKhader 
Kulikaraya Chetta Hou3: 
Chetlat Island 
Union Territory of Lakshdweep.. 682 554 

(By Advocate: Mr. Shabu Sreedhan) 

Versus 

I. 	Union Tc4'ritory of L aksh Wp represented 
by the Administrator 	'] ' 
Kavarattj Island - 682 55'5 

The Director of Panchay:h: 
Union Territory of Lakshadweep 
Kavarattj Island - 682 55 

The Senior Adrninjstratjv Officer 
Education (District Panch.yath) 
Union Territory of Laksládweep. 
Kavarattj Island - 682 555 

The Principal 	I 
G overnment Senior Secondary School 
District Panchayat, ChetFat Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr. S.Radhakiis1a) 

Respondents 

Applicant 

Respondents 
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87. OA 904/2013 	 S 	 I 
Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 	 •. I 	 Applicant 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the UnidnITerritory of Laishadweep 
Kavaratti - 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

The Director (Rural development) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshaclweep, Kavaratti - 682555 

(By Advocate: Mr.S.Radhakrishnan) ;  

88. OA 905/2013 

Abdul Khader C. 
Chekkiriyamrnada I-louse 
Agatti Island 	. . . 

Buar Jamhar T.P 	S  
Theklapura House 
Agatti Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

I. 	The Administrator 
Administi ation of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 	

. 

2 	Dii ector of Panchayaths 
Department of Panchayaths•• ... •. 
Administiauon of the Union Territory oft akshadweep 
Kavdlattl Island —682 555 

Respondents 

Applicants 



I1 

Project Manager  
Desiccated Coconut Pwder n t 
Lakshadweep Developm1N. ?rporation Limited 
Agatti, Kavaratti - 68& 1555 

The Deputy Director (idinn), 
Lakshadweep Develojkth Gporation 
Kavatatti —682 555 

Village (Dweep) Pnc1jyà'h I 
1. Agatti Island representi[b 

Executk'e Officer - 6826513 
- 	 I  

I 	I 

(By Advocate: Mr.S.Radhakr!shnan) 

89. OA 939/2013 

I. 	Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

SaifullaM.I 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyarnmada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni F-louse 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

TheAdministrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682555 

Director oiPanchayath 
Department of Pancha'aths 
Administration of the I. 1Jriion Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweëp BuildingDevelopment Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

Respondents 

Applicants 



• 	 . 

 

 

The Technical Officer 
Lakshadweep Building Development Board 
Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represenied by its 
Executive Officer - 68 553 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Respondents 

Mohammed Ashik 
Palliyat House 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta 1-louse 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

VersU'. 

The Administrator 
Administration of the Urion Territory of Lakshadweep 
Kavaratti Island - 682 55 

Director of Panchayaths 
Department of Panchayaths 
Administxation of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadwee 
Kavaratti represented b>its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 

.,- 

Applicants 



Village (Dweep) Panchayath 
\ndroth Island represented by its 

Executive Officer, - 682 554 	
I 	 Respondents 

(By Advocate: Mr.S.Radhakrshnn) 

91. 0A952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenámpappada House 
Kalpen i, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at ChakakethHOijse 
Kalpeni, Union Territory of Lt akshadweep  

P.Mohammed 
Casual Labourer 
Power I-louse, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory, of Lakshadweep 
HarnzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath HoUse: 
Kalpeni 	 • 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

VersUs 

Union of India reptesentédbi.he Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi - 110 001 

	

2. 	The Adrninistrato 
Union Territory of Lakthad\veép 

Kavaratti —682 555 

	

3.. 	Executive Engineer 
Department of E1ectricit• 
Kavaratti, U.nion Territory of Lakshadweep 
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Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhaderC.p 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

TheAdministrator 
Union Territory of Lakshadweep 
Kavaratti - 682 55 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Un ion Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhak.rishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnarnkulam House 
Kalperii Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
Intern& Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
UnonTerritory of Lakshadweep 



	

• 3. 	Fareeda Beegum 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpei 
Pentamveli House 
Kalperii Island 
Union Territory of Lalshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Pan chayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarátti 	682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kàlpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti —682 555 

(By Advocate: Mr. S .Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

Thet?1ionofIndja 
Reprèènted by the Secretary to 
Goverhment of India, 
Ministry of Home Affairs 
New Delhi— 110001. 

Applicants 

Respondents 

Applicant 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, TJTofLakshadweep-682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 204:- 

ORDER 

I-lon'ble Mr.Justice A.K.Basheerg Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by .Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance ol' all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue ola direction to the respondents to regularize their services. In the case of a 

few others who have be,n retrenched on completion of the period of engagement, 

the prayer is for issu direction to re-engage them. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their setvices 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under the 

\/illage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala I-ugh Court in Administrator and another 

Vs. IVaderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of variods High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course; many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary, Stale of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4 8CC 1. 

State of Rajasthan Vs. Daya Lal - (2011) 2 SCC 429. 



Saa Prakash and Others Vs. State of Bihar and Others - 	 I 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R,N.Nanjundappa Vs. T Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KfIC 397. 

State of Kerala Vs. Valsamma - 2012 KLT294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employes for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days •for. several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directiorms for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and. appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millibns seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegappointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring tothose 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - All? 1967 SC 1071; 

1?.N.Alanjundappo -- (1972) 1 SCC 409 & B.N.Nagcirajan -- (1979) 4 SCC 

507 - as a one time measure. 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, ills imperative that the same must be done withh'i the 
jbur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hejd that initial appointments of the appellants were made in gross 

violatioh. of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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113. In Nanjundappa (Supra), the Apex Court had held thus:- 

if the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. RatJication or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 

to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered bythe Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Urnadevi 

(Supra)at that point of time. 

Bthat as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many othem have been allowed to continue. .Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual requirement of employees in various 

departmets under them. It 	has 	been 	noticed that 	in 	some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy ofthe Administration is to give minimum employment to maximum 

number of] obless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years tgether 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicahts.:have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

SupplyScheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introdiced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

. 

appears that the upkeep, maintenance and distribution of the drinking water 



to the lobal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure áiid the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. 	Still 	later, the Counc il s  were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respndent i.e. the Lakshadweep Administration 
would adopt• the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats Jbr granting 
tempOrary status to casual labourers as per the parameters of the 
schéthe. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admiiiistra(ion prescribes the scheme to the Panchayats for 
regularizalion of eligible casual workers, no regular appointments - 
would be made by the Panchayats in respect of at least two third of 
ifl'.regular vacancies in Group D which would be kept reserved for 
the règularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayais on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications.N6.1297 & 218 of 1998 had rejected an 

identical relief claimed bysome oher casual labourers, holding thus:- 

"kVe have carefully peru1sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O:As under consideration, 
th applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayal of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/icales. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t,I'e administratio/z and that would ma/ce all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayal 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of dai/.v rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of (I. T of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the UT. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observaticns of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting iemporar,,v status to 
casual labourers. The direction given to the Panchaya/ not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside," 

In this context, it is pertinent to.note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 

- 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned coUnsel that by virtue of 

Annexure R4(b) notification issued in terms of Artic'es 243(g) OC the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the .Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 
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development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by otlier learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch "of Original Applications relating to 

employees who were engaged by the Panchayats. 

.Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) orl3.7.2013, the following order was passed:- 

"9. 	Perusal of the thpplications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41tl  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
lab our normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to categOry (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the 'MGNR:GS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 	 . 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their se,vices could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under(b) or (a) above, i.e. with more than ten 
years of sen/ice or with specific qualification such as matriculation or 
the like (here stated,to be ITI), he shall be re-engaged before the 
next date of hearini and confirmation given on the next date of 
hearing." 

31. 	Pursuant 	to. the above order, 	the Panchayats/Departrnenth have 

issued certain circ.ulars which are marked as Annexure AS to A8 in OA 

300/2013. Apparently, some attempt has been made, to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximumnumber of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our viw, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get çmployment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extremely- essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc, while making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim orders in force as on today shall remain extended till 

April4,2014. I 
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